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REFERENCE TO DEATH OF | MOTION RE INTERNATIONAL
SCHOOL CHILDREN IN ANDHRA SITUATION—contd,

PRADESH DUE TO FOOD
POISONING

Smrr AKBAR ALl KHAN (Andhra
Pradesh): Now, may I. Sir, with your
permission, draw your kind attention
to the death of some school children
that has occurred in Andhra Prades®
due to fooq poisoning consequent r
the meals serveq in lunch hour?

Mr. CHAIRMAN: Have you sent
notice of that? o

Surr A. B. VAJPAYEE (Uttar Pra-
desh): Sir, I have sent notice of that.
The notice is there but the Minister
has not cared to make a statement.

Sarr AKBAR ALT KHAN: I an
raising it now with your permission,
Sir, because it ig an urgent matter and
something has to be done.

Mg, CHAIRMAN: The Mlmster has
intimated to us that he is gettmg
information and he will make a state~

ment as goon as he gets the informa-
tion.

SHRT A. B. VAJPAYEE: The Edu-
cation Minister made 2z statement in
the other House yesterday and why
should he wait for a motion from
somebody? Why can't they come ©On
their own and make such statements?

Mr. CHATRMAN: He made a state-
ment about Andhra?

Serr A. B. VAJPAYEE: Yes; about
the death of children, in the other

House ang this FHouse is being
neglected.

Surt BHUPESH GUPTA: Suo motu
they can come and make statements.
(Interruptions.y Sir, if you order, we

will catch the Ministers and get them
here.

Surr B. K. P. SINHA (Bihar): Sir,
we are debating foreign affairs for the
first time after the passing away o
qur great leader who laid down the
outlines of our foreign policy. In
such a situation we have to be clear
aborut what the policy was and what

oolicy should be. 1 have no doubt
wwat the fundamentals of the policy
that was laig down by the late Prime
Minister were correct and thev merit
continuance and the speech of the
mover of the Motion gave amble proot
that that policy is sought to be conti-
nued 'ﬁle implementation of that

N *owever, is a differcnt matter

11 come to that later ~n.

., we are confronted - .
peculiar situation opn our borders. Om.
our borders there are few States
about which we can claimn that they
are positively friendly to us.
Our relations with Pakistan have not
been very happy. But then God and
nature by binding this sub-continent
on three sides by sea and enclosing.
the other side by impassable mountains
ordained that this sub-continent and
its interests shall be one. I hope 1t
will be the endeavour of man to see
that this dispensation of God and
nature is not departed from.
Geography makes us one. Our history
is one. Our culture, in spite of the
differences in religion, is one. We have
lived as one in the past and in spite
of the differences thai have cropped
up after freedom, it should be our
endeavour to improve our relationship
and live in unison and harmony, for
one fact must be clear to every right-
thinking person either in this country
or in Pakistan that a power to the
north of this sub-continent is always
driving towards the warmer waters of
the Indian Ocean. That power poses a
common danger both to Pakistan and
to India and, therefore, the earnest
endeavours which are being made of
late to improve the relations between
the two countries are, in my opinion,
welcome. But then those endeavours
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must fake note of the realities of the
gituation. This country at this stage
will not tolerate, will not accept, any
radical] change in the status of
Kashmir, which, as public opinion
holds, has been settled finally and
irrevocably. Therefore, while every
effort should be made to improve the
relationship  between these two
countries, this aspect of the matter
should not be ignoreq by those who
are making efforts to improve the
relationship between India and
Pakistan.

After Pakistan I come to China and
our relationship with China, There are
elements in this country which have
been always at pains to assert, to
emphasise that the main enemy of this
country is Pakistan. That is not my
approach at least. I am alert enough
not to fall a prey to that sort of
illusion. China is a big power, China
is an expansionist power. Therefore,
while we should make every
endeavour to have negotiations
with China, let ug have those negotia-
tiong with the full knowledge of the
expansionist character of China. We
have accepted the Colombo proposals.
It is a unilateral acceptance. It is for
China now to respond by accepting
the Colombo proposals Since we are
commitied, if China accepts those
proposals. we shall have to sit with
China at the negotiating table. But
ther sometimes gtatements have heen
made by important people which
create @ suspicion at least in my
mind, that our resolve in resisting
China sometPmes weakens. It is
posed: Do you want negotiations or
war, as if these are the only two
alternatives in the situation with
which we are faced. In my opinion.
there is a third alternative; the siale-
mate which has been continuing now
for two or three years. It is argued
that any settlement is preferable to
a stalemate. I agree normally it is
30, but the situation with which we
are faced is abnormal, for the Chinese
case is not a normal one. What are
1he advantages that flow from a
settlement? The advantages are the
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nation develops a sense of security,
it spends less on the armed forces, it
relaxes on the threatened borders and
the money that is saved thereby is
spent on productive endeavours, Can
a settlement with Chima give ug that
assurance go that we can relax in our
defence preparations or relax in our
watchfulness on the northern fron-
tiers? China is on aggressive power
and it is @ very big power. ' China
claims the whole of South-east Asija.
It claims Nepal. It claimg Bhutan. It
claims Sikkim. It claims a million
and a half square kilometreg of Soviet
territory and it claims millions of
square miles of the State that is
Mongolia. The character of China is
very pithily put in an editorial in
“Pravda”:—

“The true schemes of the
Chinese leaders are becoming
obvious. These schemes have

nothing in common with the inte-
rests of the gstruggle for the
victory of the cause of peace and
socialism. They are permeated
through and through with great-
power chauvinism and hegemo-
nism. Mao-Tse Tung’s talk with
Japanese socialists is the most
eloquent and graphic evidence of
this.”

So, this power is an expansionist
power. This power believes in stari-
ing revolutions and conquering the
whole world. Would it be possible
and wise to have faith in any settle-
ment with such a power? Mr, Chair-
man, the Chinese hand, the Chinese
finger is evident from Brazil to the
Congp, including the countries of
South-east Asia. Wherever you find
disruption, the Chinese hand is behind
that disruption. The aim of China is
to disrupt all legal governments and
establish Chinese gtooges in their
place. Would it be possible for us
to relax if we have a settlement with
such an expansionist power? It
saiq that we are brought up in the
Gandhian tradition and ,therefore, we
must rely on the promiseg of others.
Let ug see what has been China’s per-
formance in the matter of keeping its
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{Shri B K P Sinha]
aromazes Chirra gave us the solemn
word that 1t recognised the MacMazhon
Line and the tramtional and historical
frontiers 1in the western sector, that
s, the Ladakh region The solemn
word was given to our kate Prime
Minister We know how China kept
it. Chmma gave us to undeistand,
gave us the promise that she would
regspect the autonmy of Tibet, would
not interfere in 1fs culture and reb-
gon We know and all the other
countrieg know what became of that
promise of China China recognised
the independence of Mongolia, a com-
murnust State, 1 1948 In 195¢ the
issue of the independence of Mongolia
was raised with Mr Khruschev, with
the view that the Soviet power agree
to the mclusion of Mongoha 1n
China as g province of Chmna In
1960 there wmas the border agreement
with Mongolia In 1964, the latest 1s
that the Chinese forces °re concen-
trated on the horders of Mongolia
In the circumstances, even 1f there 1s
a settlement with China would it be
possible to rely on that gettlement
and relax our military endeavours? If
we cannot relax ocur military endea-
vours what advantages flow from that
settlement? The northern borders of
India have become alive have be-ome
hot for the foreseeable future and,
therefore, we cannot relax our
defence preparedness Since we nare
abliged to negotiate on certain honour-
able terms, we shall not hesitate to
negotiate on those terms But let not
the negotiations be on terms other
than  thos® contemplated 1n the
Colombo proposals, for we cannot
possibly have faith 1n any settlement
with China China hag threatened
not only our borders but China 15
threatening all the countries of
South-east Asia China is threatening
our flanks If our flonks are exposed
if our bastions in South-east Asia fall,
I am sure India will fall an easy
prey to the machinations and the
power lust of China Therefore, it
should be our endeavour to succour
and aid thoe<e threatened States At
this stage np military accord 1s indi-
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cated or 1s possible But short of a
military accord we must try to buld
up a firm understanding Dbetween
India and the nations of South East
Asia that are threatened bv Chinese
exparsionism and even with those
powers whose destiny today it 1s to
oppose Chinese expansionism in  this

region But then, Mr Chairman the
question s put' if we ‘'make that
endeavour what  becomes of non-

alignment” We know that theie 1s a
small Sfate called Israel Certan
Arab Gtates have a sort of mailitary
understanding against that State of
Israel but those Arab States continue
ta be leaders of the non-aligned
world That has not affected then
non-alighed character The game may
be said of the independent African
States who have formed an organisa-
tion for African Unily to take out
from the imperialist clutches some of
those aieas of Afiica which are stil
under colomal domimation, directly or
indirectly under the white settlers
But even those African Stateg in sgpite
of this alliance retain their non-
aligned character Therefore to say
that simply because we have a firm
understanding with  the States of
South East Asia we would be going
counter to the policy of non-align-
ment, 1n my apinon 13 not correct

Mr Chamrman, what are the exact
implications of the policy of non
~lignment? Non-alignment was deve-
loped in a particular historical con-
text, in a particular power context
That context was that the world was
divided into twd impoitant pnwer
blocs There was a bi-polar division
of the world Communtsm wag mono-
centric and Communism after the
breakaway of China has be~ome poly-
centric And that was a period of
cold war In such a period 1t was
enough to be friendly with the US A
and to be friendly with the USSR
to maintain  and retin our non-
aligned character But then when we
have to deal w:ith a breakaway and
runaway power like China which is

~
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behaving like a bull in the inter-
national China shop, non-alignment
must get its precise meaning in such
a situation. To deal with such a
situation, the norms that are followed
in dealing with the US.A. or the
USSR, are not enough. As our late
Prime Minister gaid not once but at
least on two occasions, I remember,
“We believe in non-alignment but of
course there can be no non-align-
ment in relation to an aggressor.”
And China is an aggressor. There-
fore, we should make every endezvour
to build up at this stage a firm under-
standing amongst those Stateg includ-
ing India which are threatened by
Chinese expansionism and that accord,
that understanding in my opinion,
would not be running counter tn the
policy of non-alignment. But in
evolving this accord, in evolving this
policy, we must take care not to affect
the interests of the U.S.S.R., Soviet
Russia. It is a big power. It is a
power with which we have almost a
common border, and this power has
always come to our aid and succour;
even when we were threatened by a
Communist State. Because of its
nearness and because of its power, it
should be our endeavour to continue,
not only to continue but to cement
and develop that friendship. And in
developing that accord against China

we should be careful that we do not |

affect adversely the interests of the
USSR, that we do not tread on
their corns. I do not think that in
evolving this policy we shall be run-
ning counter to the policieg of the late
Prime Minister. What is policy after
all? Policy is the response of a
pation to a particular world situation.
As circumstances change, as situationg
shange, policy has to change. We can
have ap immutable policy only if the
world situation is congealed at the
stage at which the policy was
evolved. Therefore, in the very nature
of things policy is changeable, but
more changeable ig the application of
the policy, And sometimes a blind
angd superficial adherence, an apparent
adherence to what has been done in
the past in a changed situation is

really to run counter to that policy. | situstion.
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In gissimilar situations the applic.tion
of a policy must be dissimilar. A
leader comes in an enveloping dark-
ness. He says let there be light. The
leader quits the scene and a plazing
sun comes out, Would it be possible
then in that blazing sunlight to res-
pect that policy by lighting a lamp
even though the sun is shining? It 8
the fundamentals that have to he res-
pected in their application.

Mr. Chairman, I am reminded in
this connection of a small anecdote
with which 1 will finish, the story of
a mathematician-statesnran. His
master told him that in human affairs

one must be guided by the law of
averages. That pupil took that to
heart. He had to cross a big river.

He wanted to know from the boatman
what was the depth at particular
places in the proad river. He got the
depth at the various spots and then he
applied the law of averages, He tried
to wade across the river and was
drowned in the process. As the story
clearly indicates, superficial or
apparent compliance is sometimes
repudiation and negation of some
directives and some policies. In evolv-
ing our policies to meet the complex
and everchanging world situation I
hope our policy planners shall be con-
scious of this.

SHRI M. RUTHNASWAMY
(Madras): Mr. Chairman, let me
begin by congratulating the Govern-
ment and the country on having at last
a wholetime Minister of External
Affairs. This whole-time Minister of
External Affairs must also remember
that he is not a Minister of Inter-
national Affairs; he is a Minister of
External Affairs of India. He-has to
administer policies which will pro-
mote the national interests of India in
relation to foreign States.

[Tus DEpPuTY CHAIRMAN in the Chair]

The Minister in his concluding re-
marks laid down the tfundamentatl
principles of the policy of the Govern-
ment in regard to the internationsal
He saild it was Deace, CO-
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existence and Non-alignment. Peace,
Madam, Deputy Chairman, is not

achieved girectly. In fact it 1s not in
our hands. It is not wholly in human
hands, Peace is the result of a num-
ber of small moves and it is the accu-
mulated effect of these moves that
promoteg peace. Peace is one of those
things which are mnot gtlained by a
direct approach, by a direct attack. As
for co-existence, I have been taught to
beware of Latin equivalents for Anglo~
Saxon words. Anglo-Saxon words are
concrete, realistic, whereas Latin equi~
valents are meant to cover vague gene-
ralities. Co-existence is a modern
substitute for the old principle of “Live
and let live.”

Why should there be pacts and decla-
_rations of co-existence? Living toge-
ther of nations in peace is g natural
law. It is when people are contem-
plating the infraction of this natural
law that they invent theories of co-
existence. And let us remember that
some States which proclaim their
adherence to the policy of co-existence
do not hestitate ‘o encourage gub-
versive movements in those countries
with which they concluded peace
pacts or pacts of co-existence.

And then we come to non-alignment.
When the critics of non-alignment
criticise thig policy, they are taunted
with the argument that they want to
practise alignment. Alignment is
not an opposite of non-alignment. It
is ag if nations could be divided into

two parties. absolutely different, dis- |

tinct from ecach other, facing each
.other and pursuing policies
each other. It is not so definite, go
distinet as all that. Nations are mixed
up with each other. ¥Friends of one
moment may become the enemijes at
another. So. the opposite o non-
alignment is the policy of independ-
ence, the policy of the free hand, the
policy of promoting the national in-
terests. And let us see how non-
alignment has served the interests of
our  country Non-alignment is no
preventive of war. It i9 an ironic
comment on non-glignment that many

against !
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of the countries that had declared
themselves as non-aligned powers—
Egypt, India, China, Indonesia, all
members of the Bandung Conference
of 1955—have all been engaged in
war at one time or other. Nor,
Madam Deputy Chairman, is non-
alignment a guarantee of friendship.
Not a single one of the neutral non-
aligned States protested against the
Chinese aggression when it took p'ace,
The declaration of the Colombo Powers
wag conspicuous for its complacency
in regard to this aggression by China.
It equated India with China. They
made no declaration as to the guilt of
the one or the other. And then there
is a contradiction in the remarks made
by the Minister of External Affairs in
regard fo the policy of non-alignment.
Among the four principles that he
enunciated one ran thus—

“We shall continue to geek friend-
ship and develop our relations with
all countries irrespective of ideology
or their political systems.”

Now, I may ask: Why has Israel
not been given the right of exchanging
diplomatic representatives with India?
Why have the Government of India
stopped short of according diplomatic
recognition to Israe] as an independent
State? Why has it not gone further
and established diplomatic relation-
ship with Israel?

Ang then another principle enunci-
ated by the Minister was—

“We shall continue to work for
freedom of the peoples of Asia and
Africa from colonial rule

Now, this colonialism and imperial-
i{sm do not mean only salt water
imperialism, imperialism that is estab-
lished over the seas. What about land
imperialism? What about the impe-
rialism of Russia which has enslaved
so many countries, the independent
States of Central Asia, the Muslim
States of Central Asia? Is the Gov-
ernment going to undertake the free-
ing of these countries from this
imperialism of Russia?
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And leaving aside all these generali-
ties of peace, co-existence and non-
alignment, let us face the prcblem,
the real problem, that faces Indig 1o-
day. the great problem of the conunu-
ed menace and thregt of China. That
is the one particular, pressing prob-
lem; we must concentrate all our
attention on that. It was Bismarck
who said that the essence of foreign
bolicy consists in concentrating uvon
one particular question at a time, in
studying the issues at gtake and trying
- to solve the problems, not in dissipat-
ing our energies or minds or our in-
tellectual efforts on the solution of all
the problemg of the world. The
Chinese threat is still there. We read
newspaper reports on the gathering of
‘Chinese troops on the borders of
Sikkim and Bhutan and there is that
very important, salient piece of terri-
tory called the Chumbi Valley lying
between Sikkim and Bhutan. That is
a strategic valley. Have the Defence
Minister and the Externgl Affairs
Minister considered this cuestion of
the defence of Sikkim and Bhutan,
-especially the question of defence be-
ing concentrated upon the Chumbi
Valley? The concentration of Chinese
troops on the borders of Sikkim and
Bhutan makes me wonder whether the
next attack of the Chinese on Sikkim
and Bhutan may not be timed for next
October because October is the month
in which two of the great countries
that are on the side. of freedom.
namely England and the United States
of America. will be engaged in elec-
toral struggles. That may be thes time
when England and the United States
are preoccupied with their domestic
struggle, in electoral struggle. That
may be the time chosen by the Chinese
Government for an attack upon
Sikkim and Bhutan, Are our intel-
ligence reports up to date about the
activities of the Chinese troops on the
borders of Sikkim and Bhutan? And
do the Government, the Defence Mini-
ster as well as the External Affairs
Minister pav proper and due attention
to those intelligence reports or are
thev treated with the same negligence
with which the reports of our patrol
trocps between 1955 ang 1960 were

717 RSD.—4.
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treated by the then Defence Minister?
May 1 ask g question? Is the Indian
Army prepared to defend Sikkim and
Bhutan? Can Indiz defend Sikkim
and Bhutan by itself? If the Indian
Army is able to defend Sikkim and
Bhutan, if the Indian Army is able to
defend our frontiers by itself, why is
it not able to recover the lost territo-
ries on the Lgdakh border and in ihe
NEFA border? Why is it that the
Government are waiting for the pro-
fessional opinion, the professional
advice, of the Army or the Defence
Ministry before it can prove its might
by an attempt to recover these lost
territories? It is g brutal fact that
the Indian Army by itself is not able
to defend the borders, it is not able
to recover these lost territories. The
Army knows it, the Defence Minisier
knows it, the Externgl Affairs Minister
knows it and the country also, I am
afraid, knows it. And that is why we
must rely wupon alliances, military
alliances, with countries that will help -
us to defend ourselves, military allian-
ces with the United States, with the
United Kingdom, with other countries.
As has been pointed out by Mr.
Sinha, there ought also to be g ring
of defence created all along the South-
East Asia starting from Malaysia, For-
mosa, the Phillipines, Japan including
also Australia because the future cock-
pit of world war will, I think, be the
Pacific, and what will happen to the
Pacific will affect the future interests
of our country. Therefore India is
vitally interested in promoting the
defence of South-East Asia, in joining
in the defence of South-East Asia.
Unless this is done, India, by itself,
will not be able to defend itself.

The great. Chinese philosopher Con-
fucius said once, “When 1 meet a man
for the first time. 1 listen and believe
what he says. Now that I know him
better, I watch what he is going to do”.
That is the advice which we must take
from that distinguished Chinese phi-
losopher. Now that we know what
China is. how China will treat India,
let us watch every step, every move-
of China on the Chinese border.
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Lastly, Madam, [ reiterate thatl

foreign policy must be determined by
facts and not by ideology, even by an
ideclogy which has been left as a
legacy by the late Prime Mnister. A
great French publicist, Raymond Aron
said, “The situation of each country
on the operational map makes its
neutrality improbable or probable in
advance”. Let us look at the geogra-
phical position of Indiz and determine
our foreign policy accordingly. The
geography and the circumstances of
India, the military, the defence poten-
tial, the economic potential and even
the political potential of the country
should determine aqur foreign valicy.
Through their foreign policy, through
the policy of non-alignment, our Mini-
sters, our Government, think that they
would be able to build up a bridge
between the warring nations, between
the nations involved in the cold war.
But recent history shows that it is not
bridgemanship that we have achieved
but brinkmanship in the negative
sense. India was broughnt to the brink
of war by this policy of non-alignment
and it will continue to bring India to
the brink of war if it is pursued. It
is in pursuit of this policy of bridge-
manship that our late Prime Minister
and the present Prime Minister hLave
been advised {o go to Summit Confer-
ences.

Our present Prime Minister is going
to the Summit Conference at Cairo.
The late Prime Minister in his last
days, after his experience of the conse-
quence of the Bandung Conference,
was not very enthusiastic about these
summit conferences. With regard to
the Belgrade Conference of 1960. he
did not allow his name to be included

among the sighatories. And may I
ask: Is Cairo going to displace New
Delhi as a centre of international

activity so far as Afro-Asia is con-

cerned?

Madam, advice has been given to
our diplomatic agents that they should
improve their methods of publicity.
Omne of the objectives of our external
policy, as enunciated by the External
Affairs Minister, is that that should

SABHA. ] Situation 2728
project the imgge of India among all
these foreign countries. It is not so
much the image of India that must be
projected, it 1s the interest of India, it
1s the promotion of the interest of
India that must be the main aim of
our diplomatic agents. And may I
ask that in future at least the relations
between the Externgl Affairs Minisier
angd his diplomatic agents should be a
two-way traffic. They should induige
in a dialogue and not in g monologue
as was the practice under the late
Prime Minister. The diplomatic
agents when they are brought to a
conference or when they come to New
Delhi should be called upon to give
their free and frank opinion, unpreju~
diced, uninfluenced by the opinjomr
which might prevail at the headquar-
ters. Let these diplomatic agents of
ours be given a free hand so that they
may be able to exercise their indepen-
dent minds on the situation as they
find it and not be expected to find
argumentg to promote the policy of
the Government.

Non-alignment may be continued to
be uttered as a mantram but, as inr
private life, men are better than the
creed; so, may I ask that the gcts of
the External Affairs Ministry may be
better than its creed and, it should
look to the facts and circumstances of
each situation and adjust its foreign
policy accordingly? [t is the promo-
tion of the national interest, it is the
promotion of India’s interest in the
international situation that should be
the guiding star of India’s foreign
policy.
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“In consultation with the U.pSC
we reverted to it (i.ey giving our
own men some special training 1n
publicity) and absorbed our publi-
city men into our Foreign Service.”
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&Y TIF T T@AT T R 39 @
Fagt 7@ SrAr wafsd i dar FAATE,
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SHrt P. N. SAPRU: Madam Depuly

Chairman, I would like to congratu-
late Sardar Swaran Singh on the
admirable speech that he delivered

yesterday. He is the successor of one
of the greatest statesmen that the
world has produced and I have no
doubt that he will, to the best of his
ability, endeavour tao continue and
maintain the traditions left by our
late Prime Minister. I should like to
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say a word about the policy of non-
alignment which came in for criticism
from certain quarters in this House.
I happen to read the British press. 1
am not very much interested in the
Amerjcan press, but I happen to read
the British press at all events rather
carefully, and I came across an arti-
cle, or rather I have come across
several articles in the Manchester
Guardian which speak of our policy
of non-alignment in terms of praise.
In a moving tribute to Jawaharlal
Nehru which it describes as onc of the
great men of our age, the Guardian
says:

“But his admission of this does
not imply that his policy of non-
alignment was misconceived. It
was the only possible one for a
country in India’s position, as the
rulers of the Great Powers in both
East and West eventually acknow-
ledged. And before they came to
do so, in the harshest days of the
cold war, Nehru’s Government made
good use of its place in the middle
for the benefit of both sides. It is
partly, thanks to him, that the
world has since emerged from under
those clouds, so that President
Johnson’s views of the Communist
world (to judge from his recent
statement) now seem much more
like Mr., Nehru's than Mr. Dulles’s.”

No greater tribute could have been
paid to the foresight of Mr. Nehru
than has bheen done by the Guardian
which is not exactly what you would
call a red paper, but which is a very
sober and moderate organ of publie
opinion in England.

May I also say that we have to be
firm about our policy because the
American and British elections are
due in October and November? I am
particularly worried about the Ameri-
can elections because the Republican
Party has put up Senator Goldwater
who has something of the Macarthy
touch about him. It is, therefore, very
necessary for this country to be clear
in its mind that it shall not depart,

kN
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happen what may, from the main
lines of the policy laid down by
Pandit Jawaharlal Nehru.

May I in this connection make a

brief reference to the Tndo-Pakistan
relations? One of the great acts of
Pandit Jawaharlal Nehru in his last
days was to release Sheikh Abdullah.
I have no doubt that the Sheikh stands
for Indo-Pakistan amity. We may
agree with his views or we may not
agrece with his-views, but I have no
doubt as to the secular nature and
character of his outlock. The question
of Indo-Pakistan relations is a difficult
one. T think we need today some 1o~
thinking on this question, including
that of Kashmir. I do not say or I
do not suggest that we should give up
our basic stand. We have a hasic
stand as a secular State. But there
are certain things which can be done
within the limits of our policy to
create a more cordial atmosphere
between India and Pakistan, We can,
for example, think in terms of a com~
mon market or we can think in terms
of freer facilities for travel and ulti~
mately, though Pakistan gets rather
annoyed when we talk like that, we
can think in terms of a loose con-
federation which shall include India,
Pakistan and Kashmir. There is.
Madam Deputy Chairman, a mjystic
unity which underlies this country.
Geography intended this country to be
one, culture has made this country to
be one and it is a tragedy that we
should find murders like those of
Rourkela and Jamshedpur in our part
of the country and we should live to
see our Hindu brethren driven out
and murdered in cold blood in parts
of East Bengal where, it must, how-
ever, be remembered that thirty-four
Muslim young men gave their lives 10
save those harassed Hindus. The task
is, though in appearance it may be
appeasement—well. I do not believe
in appeasement—to rethink our
policies in regard to Pakistan and I
am not one of those who think that
Mr. Jaya Prakash Narayan has not
been doing good by his visit to Pakis~
tan or to Nagaland. Mr. Jaya Prakash
Narayan is one of those independent-
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minded thinkers in India and while it
may not be possible .

Ssrr M. P. BHARGAVA

(Uttar
Pradesh): More confused.

Srrt P. N, SAPRU: My hon. friend
is perhaps more confused,

And while it may not be possible for
me {o agree completely with Mr. Jaya
Prakash Narayan, I am in active poli~
tics, 1 think he has done rethinking
and rethinking needs to be done on
this question.

May I also say a word about China?
Naw, we have heen hearing a lat ahaut
the Colombo Proposals. There are no
settled facts in politics. Lord Morley
once described the partition of Bengal
as a settled fact but that had to be
unsettled. What we need more than
anything else is a desire to come ta
terms with China. We cannot fight
on two fronts. We cannot fight
poverty and we cannot fight China
and we cannot fight Pakistan and we
cannot fight the whole world, and,
therefore, while I stand by the
Colombo Proposals, I do not look upon
them as the law of the Medes and
Persians. We have to make sure that
the terms which we negotiate with
China are of a reasonable character,
of a character which do honour to
both of us and the Chinese people.
My reading of the Chinese situation is
that much of the trouble with China
is due to the fact thalt she has been
completely isolated from the world
by the mishandling of the question of
China’s admission to the United
Nations. We cannot think in terms of
Taiwan just at this time bit we have
to be firm in our determination that
we find some solution of the Chinese
question. Every revolution has, in ifs
initial stages, been expansionist in
character. The French Revolution
was expansionist in its character when
it started but after a time the revolu-
tion settles down and affluence brings
steadiness of character, brings stabi-
lity and I think if China becomes
affluent and if we become affluent, the
problem of relationship betweep us
two will be easier than it was before.
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[Shri P. N. Sapru.]

May I now pass on to one or two
other questions. The question was
raised yesterday about the attitude of
Mr. T. T. Krishnamachari at the Com-
monwealth Conference and included
with Mr. Krishnamachari was our
.dearly loved sister, Shrimati Indira
'‘Gandhi. Now, there is an unneces-
sary reference to the summil con-
ference that is to be held between
‘the President of Pakistan and the
Prime Minister of India in the Com-
munique but I think there has been no
departure from convention and it is

not a matter which shoulq make
ug hysterical. I think that the
reference is of a casual character.

Kashmir has not been mentioned by
name, no solution of the Kashmir pro-
blem has been put forward in that
Communique and Sir Alec Douglas-
Home may have said things outside
the conference which we do not like,
Mr, Pearson, with greater detachment
than Sir Alec may have said things
to which we may object but let us
also remember that there is a vast
mass of public opiniop in Britain
which is not represented by Sir Alec
Douglas-Home, There is the Labour
Party of which Mr. Harold Wilson is
the leader. I hope that on the 16th
October we shall have Labour instal-
led in office and it would be a mis-
take for us to break off relations with
a Commonwealth which is the crea-
tion of Jawaharlal Nehru. The present
Commonwealth is not the Common-
wealth of 1932. It is not the Common-~
wealth of Dominion Status and the
Balfour Declaration. Asians and
Africans are in a majority in the
Commonwealth and it is a political
club which serves the purpose of
bringing together statesmen from
Asia and Africa and other parts of
the world, We took, I think, a decid-
ed line on the question of Southern
Rhodesia. I think independence
should not be given to the Southern
Rhodesian whites. We should also
take interest in the question of Mozam-
hique and Algeria.

Now, Madam Deputy Chairman, this
question of foreign affairs is a vast
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one but I would like to conclude—
because I do not have o say anything
about Latin America and so on and
so forth—my speech not by referring
to the old, old question of the Test
Ban Treaties but to the question of
the future of the two Germanys,
including a nuclear-free zone in
Central Europe. I think those two
things appear to me to be vital for
the preservation of peace in Europe
and peace in Europe means peace in
Asia also. In Asia too, I do not think
that the policy pursued by the Ameri-
cans has been quite right so far as
Vietnam is concerned or so far as we
are concerned, We want that ques-
tion to be referred to the Conference
of Fourteen Powers; maybe they may
invite America also on that occasion.
In any case I certainly must say here
that I differ from my esteemed friend,
Mr. Bhupesh Gupta, with regard to
the relationship between Indonesia
and Malaysia. I think Tungku Abdul
Rehman is a democrat. He has
achieved his victory in Malaysia by
democratic methods. He was one of
the first to support us on the gquestion
of China and I think it is our duty to
stand by him in this crisis. We should
use our endeavour to see that this
question is settled in an amicable man-
ner, Our Prime Minister will be
leaving the country on the 2nd of
next month and he will have a hard
task before him at the mnon-aligned
conference. The Foreign Minister
will also be going there. The Foreign
Minister, we know, is a very very
skilful negotiator. He has talked with
the Pakistan Minister for, I do not
know, how many days; 12 days or 14
days. I do not know how he managed
to do so. We want them to go there
with the united good wishes of a
country which has no aspiration to
lead the world but which wants a
world frce from war, which wants a
world free from want, which wants a
world free from colonialism whether of
the old type or of the new type.

Thank you very much, Madam
Deputy Chairman, for showing me
the courtesy of giving me so much
time,
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Surr J. C. CHATTERJI:
Pradesh): Madam Deputy Chairman,
I would first deal with the Chinese
affairs. As regars this, the other day
there has been very good news
broadcast that when some Japanese
parliamentarians had a talk with Mr.
Khrushchev he told them that Sink-
iang was not China’s and that Tibet
was also not China's. This was a
very important statement from & per-
sonality like Mr. Khrushchev, Here I
would like to say that the Chinese
occupation of the Himalayan region
is a matter of constant national
anxiety, As long as this menace is
there, our very national security is at
stake. No Indian who is true 1o hig
soil can forget this event even for a
moment. We cannot rest unless and
until this menace is removed. There-
fore the biggest task before us is to
remove it at the earliest and perma-
nently. In order to check this ex-
pansionist attitude of China we must
try to seek some definite understand-
ing with those who have common
grievance against China. The Soviet
Union and Mongolia, like us, are other
neighbouring countries against whom
China’s expansionist moves are there.
The attitude of the Soviet Union is
not to encroach upon the rights of
other Afro-Asian nations; on the
other hand its existence has given a
stimulus to dependant nations in their
struggle for freedom ang thereafter.
Because of the expansionist policy
of China the very Soviet Union which
helped them materially to fight wgainst
Chiang kai-Shek is no more a friend
but clashed with China just as we
were China’s friends when China
agreed to panchsheel but are now in
great distress because of China’s
menacing aggression. So we both
have common grievances against
China. We may therefore make a
common cause to settle the differences
with China and particularly the latest
pronouncement of Mr. Khrushchev
that Sinkiang is Russian territory
wrongly occupied by China and that
Tibet is an independent territory is
very significant for us Indians. Des-
pite our non-alignment policy we
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the Soviet Union and Mongolia for
the safety of the people of all the
countries concerned that in the event
of aggression by China on either of
these countries we would stand to-
gether for this limited purpose. It is
entirely vital for world peace.

Now, my next point is about Pakis-
tan. We all know that Pakistan is
the creation of Britain. We also know
that the cease-fire in Kagshmir came
about also under the British influence.
We have seen recently at the U.N.
meetings Britain took a distinctly
pro-Pakistan and anti-Indian stand in
regard to Kashmir., Kashmiz is also
a plank for anti-Indian propaganda by
Pakistan. The Pak-China alliance is
again a menace to our country. When-
ever we have any negotiations with
Pakistan we must always remember
these glaring facts. I have something
to say about America also in this
regard. America gave the best arms
to Pakistan years ago. We had also
negotiations with America in the past
and as the hon. Defence Minister
stated the other day he had also
recent talks with the authorities in
America about the supply of jet
fighters to us but they are hesitant in
our case, But they have given these
arms to Pakistan and after that it is
a well known fact that Pakistan has
made an alliance with China. We all
know that Pakistan is always and
everywhere carrying on propaganda
incessantly about Kashmir as if Kash-
mir was her territory. Pakistan is
raising this question all the time and
at the same time there are some big
nations also which give them some
sort of support. That is a peculiar
thing. But in the last two sessions of
the U.N. meetings our case has been
put forward so strongly that people
who wanted to know about these
things have come to know the reality.
We always speak of mediation with
Pakistan, but what is the attitude of
Pakistan towards India? Not only
the question of Kashmir is there but

also there are other affairs. We are
constantly having Tborder troubles.
Firings on a wide scale have been
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reported. Important officials have been
caught hold of by Pakistan in our
own territory. They have been taken
there and given heavy sentences.
These things are happening constant-
ly.
SHrr LOKANATH MISRA: And our
Government is sending protest notes.

Surr J, C. CHATTERJI: Yes,

Surr B, K, P, SINHA: That is what
every Government does.

Serr J. C., CHATTERJI: Every
Government has to do that. We can-
not go in for an open fight unless
there is some atmosphere like that.
That is why I am not exactly for
negotiations for the sake of negotia-
tions, We must have negotiations.
We must have talks and at the same
© time we must strengthen our position
in order to get our rights. These bor-
der troubles undoubtedly are wilful
things and these are clearly deliberate
aggressions. Now, in East Pakistan
we are seeing that they are deliberate-
ly driving away non-muslimgs from
East Pakistan and those acts of theirs
are planned and deliberate. Now, I
will not go into the details of this,
because it is a long-standing thing,
Everybody knows it The whole
country is perturbed over this for so
many years. 1 have in the past also,
on several occasions, suggested reme-
dies according to my understanding.
Again, today I would like to state
before this honourable House that I
do not like the way that is being fol-
lowed by my old friend, Shri
Jayaprakash Narayan. Even the latest
visit of Shri Jayaprakash Narayan to
Pakistan has not produced any result
so far as newspaper reports are con-
cerned. Mr. Narayan had stated at
some meeting that he found some-
thing hopeful. But Pakistan papers
and other news regarding that do not
support that view at all.

1 wanted always that we should
raise a voluntary militia on the bor-
ders particularly. This I suggested
for the borders of West Bengal, Tri-
pura and Assam. This voice has not
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been raised by me alone, though I
was the first person to do so. Later
on in the Lok Sabha both Congress
and Opposition Members raised this
gquestion and during the last NEFA
debate here also some Congress and
Opposition Members raised the same
question. I want that the East Pakis-
tan refugees should be settled on the
border land, giving them a definite
military training. I welcome the idea
of the hon. Rehabilitation Minister, as
has been expressed through the
papers, that he wanted to give training
to East Pakistan refugeeg on defensive
lines. That is a very good idea. That
tallies with the ideas so long I have
been putting forward  before this
House and that is why I welcome
thig idea. During the last Budget
Session I had a talk with Mrs.
Indira Gandhi, She wag not in
the Government then. Still as
the Chairman of the Citizens’
Council she asked me to submit a
scheme for the voluntary militia.
Later on I submitted an outline, but I
do not know what has happened to
that. Actually for the Citizens’
Council to raise a voluntary militia,
it was a difficult affair because it
involved many things. Without the
help of the Government and the mili-
tary particularly this could not be
done, So. I would like very strongly
to urge that our Government should
now take it up and now that Mrs.
Indira Gandhi is in the Government,
I hope she will also put forward her
viewpoint before the authorities con-
cerned, so that if both the Rehabilita-
tion Minister and Mrs. Indira Gandhi
take up the cause, this voluntary
militia idea could be fulfilled in a
very short time. Thank you.

Syrt P. RAMAMURTI (Madras):
Madam Deputy Chairman, first of all,
I welcome the initiative taken by our
Minister of Foreign Affairs in visiting
some of our neighbouring countries
like Afghanistan, Nepal, Burma and
Ceylon, to have direct discussions
with the Governments concerned re-
garding some of the problems concern-
ing them and us and [ particularly wel-
come the attitude that has been
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brought to bear, the approach that
has been brought to bear, on the prob-
lem of Indians 1 Burma It i1s with
that .pproach, 1 think, that we will
be able to have better relations with
these countries and not with the ap-
proach of the high and mighty It 1s
an approach of trying to undeistand
the policies that they are pursuing in
their own countries, of not seeking to
interfere in those policies 1n any way
whatsoever Ag far as the human as-
pect of the problem of Indian repatri-
ates from Burma 1s conceined, it 1s as
much the responsibility of the Indian
Government as 1t 15 the responsibility
of the other Government And, theie-
fore, to the extent to which our Gov-
ernment will come forward to dis-
charge 1ts responsibihities n  thas
regard, to that extent we will have
a greater right to tell the other Gov-
ernment that they should also fulfil
those tasks, those responsibilities
Without that 1t will be an extremely
difficult thing, when our own nationals
are concerned, if they have, as a result
ot certain policies—which are good 1n
themselves—adopted by a sister Gov-
ernment, by a neighbouring Govein-
ment, found 1t 1mpossible to live 1n
that country and come here If we
are not able to discharge that duty 1t
will be an extremely difficult thing
for us

1 welcome that approach At the
same time, I want that initiative must
be kept up and continuously kept up
with vigour It 1s with regard to
that I have got my own doubts
Madam, 1t has been admitted by many
people here and newspaper ieports
that have been published 1n the
country lor the last two years have
made 1t abundantly clear that our
position in the Afro-Asian Courtries
1s not what 1t was a few years ago I
do not want to waste my time—
because I have got very little time-—by
quoting many of these newspaper
cuttings But newspaper reports of
diverse viewspoints, paperg like the
Indian Express, like the Times of India
and so on have all admatted and
visitors who have gone to these
countries have also admitted that
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India’s position 1s not what 1t was a

few years ago How are we going to
solve that piroblem?

My friend, M1 Ruthnaswamy, for
example, stated that we have got to
have some artangement with the
USA Although 1t 1s true, he said,
that the opposite of non-alignment
does not necessaiily mean alignment,
none the less the solution he put
forward before this House is nothing
but alignment pure and simple He
wanted that there must be some sort
of military alignment hetween India
and America, and on that basis alone,
he said 1t would be possible to defend
our countrty He also stated that on
that basis there must be a

ring of
detencc bases covering Formosa,
Singapore, Philippines otc I would
ike

to ask some of these gentlemen
as to what has happened to the
defence pacts which many rulers of
countiries have had with America?
Was the defence pact with America
able to save Chiang Kal-shek® Was
it able to save Syngman Rhee? What
happened with regaid to the defence
pacts that the Diem 1egime had 1n
South Vietnam? What has happened
to these® Let us understand the new
emerging forces that are there 1in
these countries and not try to brush
aside historical experience and think
that despite the fact that these gentle-
men had been able to get the support

of the mighty United States they
were not able to save themselves
Let us also understand that with

regard to India also a similar fate will
overtake us 1If we go about doing
these things On the other hand T am
extremely pained to find that some
think that our country’s independence
can be easily crushed A big country
like ours cannot be crushed Our
country’s independence 1n the condi-
tions of today cannot be crushed Bor-
der troubles or border war there
might be, but let us not today exag-
gerate the significance of a  border
war and raise 1t to the level of a war
leading to loss of our independence
No such thing 1s ever possible I agree
with the Foreign Minister when he
stated yesterday in connection with
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some question that our country’s
independence in today's conditions of
the world cannot easily be crushed.
Let us also realise that neither
America nor Brifam nor any other
country 1s going to fight our war in the
border. No such thing 1s going fto
happen. If we imagine that any such
thing can happen, we will be living
m a fool's paradise.

At the same time I would like to
ask why it 1s that our status in these
countries of Asia and Africa is not
what 1t was a few years ago. Is it
because our propaganda machinery
has not been veiry good? For the last
two or three years this has been
stated again and agamn and I dare say
that the Government of India must
have made the hest efforts to improve
their propaganda machine, but none-
theless why 1s 1t that our status has
not mmproved? There must be some-
thing fundamental about 1t, and I
would like to draw the attention of
the House and the Government to it.
When we talk of mnon-alignment, 1t
means non-alignment between two
contending parties, the socialist world
and the mmperialist world But in
matters of anti-imperialism, in mat-
ters of the freedom struggle of the
colonial people this non-alignment
does not and should not stand in the
way of our taking sides On the other
hand 1t becomes our duty to see that
we give the fullest support to the
struggle of the colomial people for
independence. That is what we have
stated. But I fear that as far as this
aspect 1s conceined, it 1s our failure
or rather 1t 1s our soft-pedalling this
aspect of the issue that has cost us
very dearly mn these countries of Asia
and Africa. I will just give you a few
instances In Algeria they were figh-
ting with arms—one of the Dbravest
struggles, one of the most heroice
struggles in the annals of the history
of freedom movements throughout the
world. A provisional Algerian Gov-
ernment was established. Their rep-
resentative came to India and pleaded
that it should be given recognition,
and that India’s recognition would
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Did
we do that? Al] African countries
had recognised that provisional Gov-
ernment. Even some of the Asian
countries had recogmsed that provi-
sional  Algerian Goveinment Our
refusal to recognise the provisional
Government had an 1mpact on the
minds of Asian countires, on the new
emergent forces of Asia and Africa.
Take, for example, Congo. When all
the Asian countries including Ceylon
and when all the African countries
had withdrawn their forces—because
they felt that those forces would not
be able to act independently, but on
the other hand the continuance of the
forces would help the U.S., we con-
tinued to keep our forces. When all
the African countries and when all the
Asian countries had withdrawn thers,
we did that thing We were not able to
prevent the murder of that great pat-
riot Lumumba; before our very eyes
he was murdered. Did it have a
good 1mpact on the minds of the emer-
ging countries of Africa and Asia?
Naturally they looked upon us with
suspicion,

Take another example, North Viet-

nam The other day there was the
Tonkin Guff incident. The U.S.
Seventh Fleet was there The TU.S.

Seventh Fleet alsp sent i1ts bombers to
bomb the coast of North Vietnam. If
any such thing happened about ten
years ago, the Government of India
would have come out firmly against
these things When there was the
Suez crisis, when Egypt was invaded,
we came out firmly against that, but
to-day unfortunately we are not able
to do that. We do not come out against
that. We do not come out, for exam-
ple, against the Seventh Fleet’s per-
egrinations 1n the Pacific as well as in
the Indian Ocean, whereas other coun-
tries of Asia, 2 small country like
Ceylon, have been able to come out
against this These have an 1mpact
on the minds of the people as well as
the Goveinments of the countries of
Asia and Africa.

Surr LOKANATH MISRA* Does my
friend remember that we did not come
out when Hungary was raped?
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Surr P. RAMAMURTI: You may
talk about it, I have not got the time.
So, we did not come out against these
things. Today we have a great res-
ponsibility as the Chairman of the
Control Commission of Vietnam. The
Foreign Minister says that we have
a great responsibility. How have we
discharged that responsibility? Here
is Vietnam about which in 1954 there
was an agreement in Geneva. That
agreement provided that within one
year there must be elections and on
the basis of free elections the whole
of Viet-Nam—North and South—
must be unified. But w~ know that
in 1955 the Government that was im-
posed on South Vietnam by the U.S.A,
the Diem Government, unilaterally
repudiated it, and we have on record
in thls House late Jawaharlal’s state-
ment that it is a very strange thing
that a successor Government repudia-
tes a solemn agreement enterad into
at the Geneva Conference.

Surr P. N, SAPRU: He has been
agsassinated.

Seri P. RAMAMURTI: That is a
different matter. Here was a Gov-
ernment that was imposed Yty the

U. S. A. which repudiated that agree-
ment of 1954 and later on we know
that contrary to the provisions of the
agreement, in South Vietnam  the
Americans entered their forces and
also armed them, and we know that
becauge of this all these years there
has been no peace there. The free-
dom of that country which was to be
unifleq on the basis of the election
by the people—that provision has
been thwarted. Dig our Government
protest against that? What is the
point in talking about a political set-
tlement” Here is a country which
has been divided provisionally pen-
ding elections, and the only settlement
that is possible as far as Vietnam is
concerned is to see that all these
troops are removed and to hold elec-
tiong for the purpose of unification
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as per the provisions of the Geneva
Agreement., One would have exbec-
ted that our Government would take
that position and come out openly and
condemn the United States whose
forces are introduced there today, We
have on recorq innumerable state-
ments made by the Cambodian Prime
Minister who had stated again and
again that their freedom and neutra-
lity is being threatened by the Ameri-
cans there,

2 PV

Then, even Mr. Souvanna Phouma,
the Prime Minister of Laos, three
days ago in Paris, had stated that
the presence of the Americans in
South Viet-Naii was the reason for
the perpetual quarrel in Laog itself.

These are the things which are on
record. It is the people who are
directly concerned who make the
statements. Therefore, unless we

take up this forthright stand on many
of these questions, how ig it possible
for us to project a proper image 1In
the minds of the countries of Asia and
Africa?

And today we are saying that we
are going to have better economic
relations with them. Very good. But
what is the way in which you are
going to better your economic rela-
tions? I have read in the news-
papers that Mr, D. S. Joshi had gone
to African countries and there he
had projected certain ggreements.
What sort of agreements? Collabora-
tionist agreements between our pri-
vate industrialists and some of those
people there. Similarly, another mis-
sion has gone with the officia] bles-
sing-mission of the FICCI—the Fede-
ration of Indian Chamberg of Com-
merce and Industry, which is also
going to seek this kind of collabora-
tionist agreements. With such agree-
ments, what is going to happen? We
know the private profit motive of our
industrialists. We know what insa-
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tiable greed they have. On that basis
the Government is seeking to build
up better economic relations with
these countries. I warn the Govern-
ment that in this way better economic
relations cannot be built up. On the
other hand, unfortunately  because of
the activities of our private industria-
lists on the basis of their private pro-
fit motive, people in many of these
countries will begin to ook upon us
as a ‘big brother’ who has come to

exploit these countries Sooner or
later, this will be the direct result
of our collaborationist agreements.

How c¢an we compete with China if
we begin to do this sort of thing? As
far ag Ceylon, is concerned, China
agrees to take its rubber at a price
higher than the world markert price.
It agrees to supply rice at a price
lower than the world price. This is
the way in which they are trying to
build up relations. China gives Burma
loans free of interest and it agrees to
build a textile industry on that basis,
not by asking for the profits from it.
It does so many other things, I have
no time to go into all those things.
That is the way in which they are
_ seeking to develop relations. 11 to-
day we seek to develop our economic
relationg on the basis of the private
profit motive of our industrialists
whose depradations we know as far
as the people of thig country are con-
cerned, then how can we build up bet-
ter economic relations with many of
these countries? ‘There is no use of
mere propaganda. Propaganda must
have a line to sell and what is the
line that we have to sell to these
countries? The line that our indus-
trialists will come znd take the pro-
fits out of those countries? 1Is that
our line to sell them? That is why
today, I say, we are not able to im-
prove our position,

The question therefore, arises: why
is it that we are not pursuing this
policy with the same amount of vig-
our with which we wused to
pursue it a few years back? Well,
our Foreign Minister stateqd yesterday
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that the clearest proof of the cor-
rectness of our policy is seen in the
fact that we are getting aid, generous
aid, from countries, both of the West
and of the East,

Sart B, K. P. SINHA: What about
China?

SHrr P, RAMAMURTI:
talking of China either.
to that later.

I am not
I will come

He stated that, and later on, he also
talked of the massive aid that we
receive from the United States of
America. Now, I wonder whether the
prospect of getting aid from America
has not got a bearing on this entire
foreign policy, on this soft-pedalling
the anti-imperialist role that we used
to play before, whether that fear is
not lurking behind, not consciously
but unconsciously, the fear that we
may not be able to get that amount
of aid otherwise. Hag it got anything
to do with our refusa] to condemn the
Seventh Fleet’s operations in the
Pacific Ocean and in the Indian
Ocean? Has it got anything to do
with regard to so many other things
that we are doing? Let the Govern-
ment of India search its own heart.
Maybe not consciously but unconsci-
ously, this fear ic bound to lurk be-
hind. And if this getting aid is the
test of the correctnesg of our foreign
policy, then it is a wrong test. Pakis-
tan is getting massive aid from
America. The Soviet Union, without
the Pakistan Government asking for
it, also offers to give it, it sends peo-
ple there saying that they would
build up some heavy industries, oil in-
dustries and so cn. But does it mean
that Pakistan’s foreign policy is very
correct? Because it is getting aid
today from America and the Soviet
Union is offering to build some in-
dustries, oil industries, does it mean
that Pakistan’s foreign policy is a
very correct policy? That cannot be
the test. Let us now examine the im-
plicationg of this aid. I we have
got to project the proper image of
India upon those countries, it is not
on this basis of flaunting this
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aid as proof of the correctness
of our policy that we can do
it we know the experience of
Ceylon. When Ceylon nationalised

her oi] installations, we know how the
Americans threateneq it and we know
how Mrs. Bandaranaike had the
guts to say, “To hell with your aid,
we will go forward.” We also know
that. Very recently, about fifteen or
twenty days back, President Soekarno
of the Indonesisn Republic openly
proclaimed that from a certain date,
he would not take American aid be-
cause the Americang sought to inter-
fere in their internal affairs.
These facts are on record. If this is
their experience ang if we proclaim
to the world that the correctness of
our foreign policy is proved by the
fact that we are getting massive aid
from the Uniteq States of America,
naturally it begins to create a suspi-
cion in the mindgs of these people—the
suspicion that possibly in the struggle
against neo-colonialism or in the
struggle against such things, the Gov-
ernment of India cannot be depended
upon to act very firmly. That might
be the lurking suspicion.

AN Hon. MEMBER: No.

Serr P. RAMAMURTI: That is the
fact. What is the use of denying {t?

Therefore, in order to see that this
lurking suspicion is removed, we must
ac more vigorously.

Now, Madam, it ig from this point
of view of pursuing this policy with
more vigour that I come to this ques-
tion of our troubles with China, Now,
it is an admitted fact that there can
never be a military solution fo this
problem. Late Jawaharlal Nehru had
stated—angd I agree with it—that these
two great countries, in fact the great-
est countries of the world, India and
China, can never hope, by means of
force or military arms, to subjugate
each other. Neither India can do
that noy China. Such a thing is an
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impossibility, And even my friena,
Mr, Ruthnaswamy of the Swatantra
Party, I dare say—it wag a very pes-
simistic picture that he painted, I do
not agree with it—would not say that
we should go to war with China; even
the idea that there should be a mil-
tary solution to this problem is un-
thinkable. And what is the other
alternative? After all, some time or
the other, whether today, tomorrow
or ten years hence or 50 years hence,
a solution to thig problem has got to
be found on a political basis, on the
basis of meetings, on the basis ot
discussiong at the highest political
level, between the leadership of the
two countries. That is the only way
by means of which this problem 1s
going to be ultimately solved.

AN Hon. MEMBER: Is it that
China is correct?
SHrt P. RAMAMURTI: I am com-

ing to that, do not want to be inter-
rupted. If you get me more time from

the Chair, I am prepared to answer
all interruptions.

Tur DEPUTY CHAIRMAN: You
hardly have any more time. You can
take another three minutes.

Sprr P, RAMAMURTI: Five

minutes more, please. I do not want
any interruption.

But the whole question is: When it
is granted that a political solution has
to be sought and no military solu-
tion is possible, does the continuation
of the present stalemate help our
country? I say, no. As for China, it
doeg not do much harm to it because
as far as the north-east portion is con-
cerned on which they had insisted,
they have already got it. You are
not going to do anything about it

now or at any time in the future.
Therefore, what is the fun? The
longer the situation continues, the

greater is the strain on our economy,
the greater is the need for us to go
after aid, after military aid from
many of these countries, and as a
result of that, the image that our
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country 1is able to project for itselt on
the Asian countries does get tarmished.
Therefore, 1 say that the longer this
continues the worse 1t 1s for us. That
1s the crux of the problem. Hence,
something has got to be done to bieak
the deadlock. I ask, why not the Gov-
ernment of India itself take the ini-
tiative 1n breaking the deadlock?
1 ask for only “aking the initiative’,
I am not suggesting any solution.
I ask, why should not the Gov-
ernment of India itself take the
mitiative? 1 agree with Dr, Sapru
when he said that the Colombo pro-
posals are not the be-all and the end-
all of all wisdom 1in this matter.
Certainly not., Today what 1s the dis-
pute with regard to the talks? We are

now concerned with those seven
posts But I would like to pomnt
out .(Interruptions) That 1s

a political discussion You can discuss
it later, I am not now concerned with
anybody. As I said, Madam, I would
like to point out that the Colombo
proposals were made at a time when
the Chinese forces had not withdrawn,
when they were 1n the process, of
withdrawing, They had made certain
proposals, that after the Chinese
withdrawal certain steps should be
taken to consolidate the cease-fire and
then talks on the border should start
Now nearly two years have elapsed
and even though we did not accept
the cease-fire, the fact is that the
ccase-fire has been there firmly for
the last one year and ten month- This
is a fact. Therefore those points the
Colombo Powers made 1n order to
consolidate this cease-fire If officials’
meetings and all sorts of steps sug-
gested for consolidation of cease-fire
are now insisted upon, as our ¥oreign
Minister has done that will naturally
give a handle to the Chinese Govern-
ment to do propaganda against us
The other day he was quoting the
New China News Agency official press
report I would also like to read out
another sentence of that report It
says: —

“According to Singh, even if the
above-mentioned pre-conditions were
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fulfilled, 1t still would not be
enough and that ‘there were

certain olher steps to be taken be-
fore starting any real negotiations’.
This 1s another clear indication
that the obstacle to negotiations is
placed by India and not by China
and of course had nothing to do
with the seven civillan posts on the
western sector.”

It 1s exactly this that they are uu-
lising. Therefore, today why should
you not make certain things clear and
state that if the civilian posts are
withdrawn, we would enter into nego-
tiations for the border question itself.
I would ask: Why should the Gov-
ernment of India not take the initia-
tive and why should we ask the Gov-
ernment of Ceylon or anybody else to
plead for us? Aifter all, we are talking
to Pakistan which has refused, i spite
of the United Nations Resolutions, to
vacate the two-fifths of Kashmir that
they have occupied. Pakistan, day
after day, committed hundreds of
incursions across the cease-fire line,
The Pakistani press and the speeches
made by their Ministers and high
dignitaries are not very favourable to
us But despite all this we do not put
any conditions and we are prepared
to talk to these people. Then 1n the
case of China, why should we not take
the initiative? We have got diploma-
tic relations with them We send them
notes on ever so many questions. Then
why can we not discuss with them
directly what should be the condi-
tions that must be fulfilled in order
that a proper atmosphere can he
created for the purpose of holding
negotiations on the question of border
Then why should the Government of
India not take the initiative and dn
something about? In the ahsence of
the Government of India doing that,
naturally, the countries of Asia and
Africa see the different attitudes a8
regards Pakistan and China In one
cage vou do not put pre-conditions

despite the fact that day after dav
incursions take nlare  hundreds of
neonle are being throwm out from

Pakistan into India, in spite of that
you do not put anv conditions; you
are prepared to talk to them on the
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whole Kasimmir problem. In the other
case, you are not prepared to have
direct approach on the question of the
proper atmosphere for talks on the
border issue. Therefore, that unfortu-
nately creates a suspicion among the
other Asian-African people. In con-
clusion, Madam, I want to point out
that so long as this border dispute
continues, it may not be possible for
Government to stop running after the
American aid. That will continue and
that will lead to the tarniching of our
image in the Afro-Asian countries.
Therefore, having taken the initiative
in visiting many of these countries I
want the Government of India to act
much more vigorously, pursue that
initiative with logic and not lead to a
situation where our attitude to differ-
ent countries will be sought to be
made out as one of discrimination,
and misunderstood. Thank you.

Surr M, VERO (Nagaland): Madam
Deputy Chairman, I give my whole-
hearted support to the general prin-
ciples which guide our foreign policy
and I think we should continue to
make special efforts to develop and
maintain friendly relations with as
many of our neighbours as are willing
to co-operate in the policy of friendly
co-existence.

[Tee VICE-CHAIRMAN (Smrt M P.
BHArRGAVA) in the Chair.]

1 am particularly interested in our
relation with Burma because that
country borders my Nagaland. In that
context it is also very desirable that
the condition of things in Nagaland,
being our border State, should be
peaceful and satisfactory. I venture,
therefore, to explain things about
Nagaland, that important border State,
so that our relations with Burma may
be better planned.

In this connection I feel it my
bounden duty to express the feelings
and views of the State of Nagaland
which 1 represent in this House. First,
I should thank this House and the
leaders of the country for their sym-
pathetic attitude towards the Nagas
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in tackling the delicate situation and
in recognising us as full-fledged citi-
zens of the great Union of India in
spite of certain racial differences in
history from time immemorial.

Fortunately or unfortunately, differ-
ences of political ideology arose among
the Nagas themselves, as a result of
which a group of our fellowmen decid-
ed to remain aloof from us. So the
movement became out of control in
the State. It also may be a fact that
the rebels are supported by foreign
agencies in their activities. We re-
gret this. But every sensible person
among the Nagas believes that this
supply of materials by foreign agen-
cies not only helps bloodshed among
the Nagas themselves but it disturbs
the security of the country too. It is
my conviction that no honourable
settlement of the Naga problem can be
achieved through the power of foreign
countries, however great these may
be. Despite the above circumstances,
the Government of Nagaland, with
courage and at the cost of life, succeed-
ed in many developmental plans which
are bringing about great changes of
understanding and faith in the minds
of the Naga people in the land.

Very often we speak about the in-
tegration of the country and humanity
in the world. But what does it mean?
It needs sacrifice even of life. It needs
energy, affection, sincerity and honesty
in action so as to protect the interests
of the minority and of the innocent
classes of peopls for whom we shoul-
der great responsibility. Only in this
way can the objective of integration
be achieved.

The preaching of thigh-sounding
words about integration will not serve
any purpose unless we mean what we
say. Perhaps. Sir, you know that
several hundreds of brave Nagas, in-
cluding the President of the Naga
People’s Convention, Mr. Inkonglinba,
lost their lives at the hands of rebels.
They died mot for personal gain but
to bring about better understanding
and emotional integration with the
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[Shri M. Vero.]
country. They sacrificed their lives
because 1t was necessary. Which other
State in India has sacrificed recently
the lives of 1ts leaders for integration?

In the last general election to the
Nagaland Assembly, with great diffi-
culty, the population in the State
attended the polling stations to cast
their votes and elect their representa-
tives in spite of the heavy pressure
and punishment from the rebels.

Su, politically, socially and cultural-
1y my people are not backward. They
know what they must do and what
others are doing also My people are
called “Head Hunters” Yes, but 1t is
not the apex of our tradition. It hap-
pened because of necessity This is
how they have preserved the prestige
and the honour of the land to which
they belong.

In spite of the sincere efforts of the
Government of Nagaland to bring
about peace and normalcy in the area
hostilities still continue. We may have
certain weaknesses in tackling the
problem and yet our approach has al-
ways been sincere and honest. Both
the Central Government and the State
Government of Nagaland have done
evervthing possible to help restore
peace in Nagaland, and I think we
have succeeded at least in suspension
of operations from both sides.

We in Nagaland may have to bear
the responsibility for many short-
comings but, at the same time,

we
should remember that the era of
violence has left much bitterness on

all sides 1 know that all over India
there must be widows and children of
the security forces, who were killed
in Nagasland But equally, in Naga-
land apart from those who have al-
readv given their lives in standing up
against violence, there are many villa-
gers and others whose dear ones have
died as a rewult of the destruction
caused hv securitv operations. Hatred
hoae erown on all sides and even in
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stones
thrown at them, All this 1s an un-
happy legacy and 1s unfortunate.
However, we must all now work
sincerely to improve the situation.

It will need a great deal of patience
and understanding before things settle
down and all I can pledge from our
side 1s that under the leadership of the
Prime Minister, Mr. Lal Bahadur
Shastri, we shall give unstinted sup-
port and active co-operation to create
this better climate of understanding
and to build up this great land of ours

This understanding and friendship
are 1mportant not only to the Nagas
but to the country as a whole. During
the last war, the people played a great
part 1n helping the resistance against
invasion. They can do so agamn but
only if they feel contented and have
the feeling that they have something
precious to them to defend. It seems
to me 1mportant for the defence of the
country that the security forces now
engaged 1n patrols and garrisons in
Nagaland should become available for
their real duty of fighting any foreign
aggressor with the help of the people,
rather than having to deal with a dis-
contented population of our own. This
is true not only of Nagaland, but of
the whole Eastern Frentier. If the
people remain unreconciled, the H#ill
barriers will be difficult to defend.
If thevy can be won over to jon
enthusiastically in the defence, I am
confident that no invader will be able
to pass

Before 1 close, Mr. Vice-Chairman,
I will once again plead that ihe
national integration which we so much
desire and talk about, can only come
it there iz a willing approach from
all directions and not merely from
one. Let us hope that the patience
and tolerance which have produced
the present stoppage of operations
will continue despite all difficulties in
the delicate talks that lie ahead so that
a lasting peace can come to Nagaland

New Delhi some Naga students have . and so that India as a whole gains a

had a had

experience during the

|
|

strong and friendly population on its
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peaceful, yet a powerful nation. Thank
you,

Sarr D. L, SEN GUPTA (West
Bengal): Mr. Vice-Chairman, there is
no difference of opinion so far as the
basic principles are concerned, namely,
the policy of non-alignment, the
policy of peaceful co-existence and
generally speaking Panchsheel that we
always take pride of as our guiding
foreign policy, but the same does not
save us in the hour of our crisis and
distress. That does not carry our pros-
perity far enough. That does not
make our position before the whole
world any more honourable or sacred
unless and until we can bring our
position at home and abroad to the
status we possessed before October
1962. Since October 1962 our position
has gone very much down. We must
acknowledge this fact and there is
nothing wrong in that. Our policy
of non-alignment has now become a
policy of alignment with everybody,
whoever is available. The policy of
non-alignment was conceived in the
context of the two Power Camps, one
the Western Bloc, led by Anglo-
Americans and another Bloc led by
Soviet Russia and China. Now China
and Russia have fallen out and Russia
and America, both, are helping us
against China, not out of love but
because of their own political interests,
That also must be recognised. The
extent of ovation any of our leaders
here might get outside is not the test
of the popularity of our foreign policy.
is not an indication of the extent of
success of our foreign policy. There
are ‘ovations of courtesv’ and there avre
‘ovations of honour’. We have to
understand  whether anything more
than the ‘ovation of courtesy’ we do
really get and whether we deserve
any.

Coming nearer home, in the last 17
vears since partition, what we have
seen is this. Merely for the reason
that they are Hindus or other than
Muslims. the minorities in East Pakis-
tan are being slaughtered, massacred.
1 can safely say it is “massacre of the
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They are not at all at
fault but why are they being massacr-
ed? It is because Pakistan considers
India in a gtate of cold war. Unless
thig cold war can be ended—because
this pressure exists—unlegs this is
removed, this man-killing will not
stop. The Prophet's hair 1s stolen 1n
Kashmir and the riot begins at Khul-
na in East Pakistan. They had noth-
ing to do with it. I say that only for
that reason the Hindus were killed
in thousands. Only in the district of
Dacca, 40,000 Hindus were killeg and
several Jakhs of Hindus and Christians
and other minorities have had to come
to India for rehabilitation and relief.
Our national economy is thus being
everyday disturbed because of the
situation existing in East Pakistan.
We hold our policy, the ineffective and
useless foreign policy in regard to
Pakistan, as the reason for this. What
then can be done? I never think
that Kashmir is the issue. Xashmir is
an integral part of India and it shall
remain so. That decision is irrevoc-
able. Kashmir is not really the issue
even so far as Pakistan is concerned.
They make that as the plea only.
When the situation will come down
to some sort of adjustments on politi-
cal level in the matter, I believe Kagh-
mir question would be dropped out.
How can that be done? 1 have al-
ready stated that our diplomats have
lamentably failed all the 17 years.
They have done nothing. They are
doing service all right but not advanc-
ing the cause of India. I will come to
the present trend in the Indian situa-
tion as initiated by 3 man like Shri
Javaprakash Narayan. No man could
take this position better than Shri
Jayaprakash Narayan. One may differ
from him but he has broken the ice.
Manv more delegations like that may
go to Pakistan, may create a climate
for adjustments and negotiations.
That is necessary and that js the only
solution, Omne Ambassador. or High
Commissioner or a deputy High Com-
missioner is not enough to cone
with the situation. We must
exchange delegations, we must
exchange ideas, We must show
and extend the spirit of tolerance
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[Shri D. L. Sen Gupta)
but at the same time a man like Shri
Jaya Prakash Narayan should have
control over his tongue. He should
not issue statements too often. That
does not advance the cause of gither
country. That only gives rise to
greater misunderstanding. Sometimes
in g statement one cannot clear him-
self. Sometimeg in a statement one
makes confusion worse confounded
but the move is all right and we

must welcome a move of this
character, as many as possible
and ay many timeg as possible.

We should also invite delegations,
private delegations, non-official dele-
gations from Pakistan. We are more
interested in the situation at home.
Our so many delegations going to
America and UK. may be stopped for
some years to come, but our relations
with Pakistan must be repaired as
early as possible, and that is why I
say that the only solution for the
refugee problem in India, which has
become 3 headache of the Govern-
ment, involving ag it does g huge
drain of money, is this. We cannot
possibly rehabilitate all the people,
all the minorities of Fast Pakistan if
they choose to come tomorrow; possib-
ly we cannot; many refugees have
already died here, and so the best
thing by which the minorities can be
served is to create the climate and
allow them to stay there, which they
would very much like too; those who
have not come here all these geven-
teen years will have and must have
had affection for their motherland, and
Pakistan is their motherland, they
accepted Pakistan as their motherland.
And why are they coming now? Tt is
because of the only fault that thev
were minorities, not Muslims. gnd also
because a cold war was going on be-
tween India and Pakistan. So that
gituation must be tackled effectivelv,
if not for other considerations, at least
for maintaining our present povula-
tion strength and removing the extra
burden on our alreadv glender resour-
ces because of the influx of refugees.

Coming to the auestion of China.
who loses if the Colembo proposals
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are not accepted by China? I am the
last person to give even an inch of
our land to China. But since the
19th of October, 1962, what have we
done to redeem our pledge given to
the nation? On October 20 our late
lamented Prime Minister Pandit
Jawaharlal Nehru ordered the military
forces to throw the Chinese out of
India. But they were not thrown out;
rather we were thrown out, and the
aggression remains, and the aggression
has not been vacated in the course of
the last two years. Now they have
not accepted the Colombo proposals?
Then what? Should we still accept
the position of the status quo being
maintained? In that event we lose,
and therefore some positive proposal
must come from the External Affairs
Ministry; the External Affairs Minister
must tell us what is his positive policy.
I am not envisaging a war; it is a
matter for the Defence Minister, and
I would have asked him that question
if he were here. But so far as the
Foreign Minister is concerned, he did
not tell us in the course of his forty
minutes’ speech what he proposed to
do with China. We cannot make
China. swallow the Colombo propo-
sals; that strength we have not today.
1 do not think that China is marching
at a lesser speed with military prepa-
rations than we are. So what is the
solution? The solution is not sitting
tight on the fence. The solution lies
in understanding each other, and that
must be done in our interests, either
by ourselves or by those who can
initiate it. Our embassy has failed;
our embassy has done nothing; our
embassv did not inform us what the
Chinese designs were. Mr. Pathak, in
his speech, said: “China is guilty of
fraud, China is guiltv of dishonesty,
China is a war-monger.” But when
did we come to know of it? We did
not know it when China congquered
Tibet. We did not know it when we
agreed to ‘panchsheel’ with China.
We came to know of it only when
thev had taken a large slice of our
land bv use of force So what is the
good of saving all this todav agalnzt
China? Further. China is not repre-
| sented in this House, So let us
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acknowledge that we were befooled by |
China, that we did not wunderstand
them, that we did not understand their
politics; our foreign policy was so
bankrupt. Let us acknowledge the
fact that we had no foreign policy,
and if there was one, our foreign
policy here was bankrupt. Now no
patriotic Indian can tolerate aggres-
sion to continue in the manner it is
being allowed to continue. It is more
honourable, more respectable to come
to some sort of adjustment than allow
the aggressor to stand on the border
all the time. It is an insult to the
whole nation and we are doing no-
thing. We have no programme; we
liave 110 policy; we have not said any-
thing; our hon. Minister does not say
anything, how to regain the position.
I want from him a positive statement,
a positive line, a positive thinking.
how he plans to get the aggression
vacated. Either it must be by war, or
by negotiation, or by allowing the
status quo to continue. But the status
quo cannot be allowed to stand; it is
a great loss for India, both in territory
and in honour and prestige. Coming
to the question of war, war is impos-
sible. So only the third solution re-
mains and that requires first-rate
imagination; that requires planned
action, and that requires diplomatic
tact. But where is that diplomatie
tact? Where is that diplomatic out-
look? There is nothing.

b

Coming to our neighbours Burma
and Ceylon, they were once parts of
India and now Indians are being
ousted from Burma and Ceylon as
immigrants, as refugees, and they are
adding to our problems here. And if
our foreign policy was really effective,
if our foreign policy was sound, such
things would not have happened. I
therefore hold that there is flaw in
our foreign policy; it requires renova-
tion; it has become something colour-
lesg and odourless. Therefore, the
basic principles remaining  the
same, in the present objective situa-
tion we must revise our ways of think-
ing so that all these problems can be
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Surr KRISHAN DUTT (Jammu and
Kashmir): Mr, Vice-Chairman, Sir, I
whole-heartedly support the amend-
ment moved by my hon. friend, Shri
G. S. Pathak, to the motion under
discussion.

Sir, I sincerely feel that our Foreign
Minister has given us g very compre-
hensive review of the prevailing inter-
national situation and India’s reactions
thereto in a very short compass. Sir,
I believe his assessment of the situa-
tion and his reactions thereto are in
complete accord with the fundamental
principles of our country’s foreign
policy.

Sir, our foreign policy, or the policy
of non-alignment, I am glad to find,
is receiving wider and wider appre-
ciation in the world, and with the
passage of time, more and more coun-
tries are adopting it as their own
foreign policy. The ecritics of yester-
day are being converted intp the ad-
mirers of today. Shri Vajpayee is one
of them, -

Sir, I need not repeat an enuncia-
tion of the policy of non-alignment
ag it has been very well explained
by our Foreign Minister in his open-
ing speech. But I feel, Sir, that in
the present world context, and espe-
cially after the Chinese invasion of
1962, there is one aspect of that
policy that requires special emphasis
and attention at the hands of our
Government. I cannot do better than
refer to it in the words of our revered
departed leader Pandit Jawaharlal
Nehru. Speaking in this very House,
on the 3rd of September. 1963, in the
Foreign Affairs debate, he said:

“Non-alignment is a thing which
gives us freedom of action, which
gives us freedom to function as we
think best which is a part of cur
independence.”

So non-alignment is a part of our
independence, So we must always
be alert and vigilant to safeguard
and preserve our policy of non-align-
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[Shri Krishan Dutt]
ment as jealously and unrelentingly
ags we would guard our independence

Sir, we the people of India are the
sentinels of our freedom Eternal
viglance, 1t has been well said, 1s the
price of freedom We have to pre-
serve that freedom at all cost, come
what may Agamn I would refer to
the undying words of our revered
Panditji, from the same speech He
says:

“I do not think India would be
worth hiving 1n, if it loses that sense
of freedom and independence”

At the present juncture of history,
Mr Vice-Chairman, the freedom and
independence of India stands menaced
simultaneouly from China and Pak-
1stan, both aggressors, who have
already by force, taken 1illegal posses-
sion of thousands of square mileg of
the sacred soil of our country And
the indications are that thev are de-
termined to remain 1n illegal and
forcible occupation of that territory
They are not prepared to listen to
reason and logic The fanatic rulers
of both Pakistan and China do not
understand the language of persua-
sion, reconciliation, negotiation, dis-
cussion and honourable settlement
They understand settlement only 1n
one sense and 1n one sense only, and
that, 1s an abject surrender of the
other party to the terms dictated by
them Both of them exult in the me-
thod of war, Pakistan in the name
of Jehad and Red China in the name
of a war of libeaation of the masses
from bourgeoise capitalist domina-
tion These are their set phrases to
hoodwink the world 1in a bid to ex-
pand their political domination and
bring under theirr 1mperialism the
people of other free countries 1t 1s
a matter of great pride and pleasure
to them to believe that the method
of war 1s the only true and effective
method to enforce their ideologies on
unwilling people who choose to differ
from their 1deologies India was
rudely roused to these realities n
October 1962, by the ruthless, sud-
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den and unprovoked invasion by Red
China India was taken by surprise
But since then we have realised the
value, the effectiveness and the neces-
sity of building up an invulnerable,
modern and up-to-date defence ap-
paratus of maximum sirength and
power possible so that in future no
aggressor may dare to cast an evil
eye on our sacred motherland It 1s a
matter of supreme satisfaction and
gratification to find that countries
with differing social and political sys-
tems arc coming forward to help
India 1n preserving 1ts independence
and wtegrity The true background
to this happy phenomenon 1s the
realisation in the world powers that
India’s freedom i1s the epitome of the
freedom 1n the world In other
words, the nations of the world have
come to the conclusion that 1f India
retalng 1ts freedom, then the free-
dom of the other nations of the world
also remaing safe and intact And
they also know that if, God torbid,
India should lose her freedom to
China, the aggressor, then there wall
be an end to all freedom 1n the
world That 1s the crux of the mat-
ter Tndia’s role 1n the defence of her
freedom agamst the Red rulers of
China, has a pivotal position 1n  the
world We are thankful to the na-
tions who are helping us to streng-
then our defence potential to preserve
our freedom The recent successful
nussions of our Defence Minister to
the United States of America and to
the Soviet Union have given the en-
tire country and nation great satis-
faction and delight I would humbply
submit that our Government should
always keep up modernising our de-
fence apparatus and keep 1t 1n the
latest trim 1n the knowledge and be-
lief that an independent country
must alwavs possess in reserve the
highest militarv power 1t can aftord,
by whatever means possible Re-
serve military strength 1s the onlv
sure guarantee agains{ unscrupulous
powers who delight in effacing the
freedom of weaker nations

Mr Vice-Chairman, I would
proceed to consider

Lext
the subject of
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Indo-Pakistan relations, or more par-
ticularly, the subject of Indo-Pakis-
tan amity At the outsei, I would
assure the people of Pakistan that the
people of India have the greatest Iove
and respect for them and sincerely
wish them the blessings of freedom,
peace and prosperity In fact, with-
out mutual trust and confidence and
cooperation between the people of
Pakistan and lndia, not only the peace
and prosperity of the whole sub-
continent 1s put in Jeopardy, but the
very freedom and independence of
the sub-continent 1S exposed to cer-
tain hazard and danger at the hands
of the most unscrupulous and ex-
pansionist communist dictators of Red
China It 1s high time that the people
of both Pakistan and India wake up
to that realisation, the realisation of
that common danger which meraces
their freedom alike 1 am fuily confl-
dent, Mr Vice-Chairman, that tne
people and Government of India have
already 1n the past laboured 1nces-
santly and untiringly to bring about
the friendlhest possible relationsg bet-
ween the peoples of the twp coun-
tries, and 1 am also confident that
these efforts to win the confidence
and love of the people of Pakistan by
the people of India will certainly con-
tinue to be made even in the future

But, Sir, the unfortunate fact re-
mains that the ruling circles of Pak-
1stan do not understand the necessity
for giving top priority to these efforts
at understanding and goodwill bet-
ween the two peoples The rulers of
Pakistan are unnecessarily working
themselves up over the question of
Kashmir The rulers of Pakistan
must understand that it 1s theiwr ‘Hate
India, policies and their adherence to
the permicious and obnoxious two-
nation theory which 1s at the root of
the whole trouble between the two
countries Once the rulers of Pak-
1stan understand that the permanent
good and the well-being of Pakistan
lies 1n adopting a fully democratic
nnd secular way of hfe, then, Sir,
\here will dawn a new era of brother-
ly affection and confidence between
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the two peoples and the question of
Kashmir would automatically dis-
appear The leaders of Pakistan,
however, are never tired of repcating
that the only prerequsite of good
relations between Pakistan and India
15 the solution of the Kashmur ques-
tron 1 would respectfully submut,
Sir, that this 1s tantamount to putting
the cart before the horse India 1s
precluded by its Constitution, laws
and policy from looking at the Kash-
mir question from the standpomnt of
the two-nation theory, not only that,
even the people of Kashmir also are
bound by thewr Constitution and the
laws to a secular way of life and
government and they have, by therr
own choice and free will, made the
State of Jammu and Kashmir an 1n-
tegral part of the Union of India for
ever Therefore, those who advise
and counsel that India should be
generous io Pakistan and hand over
Kashmir to Pakistan for achieving
Indo-Pak amity do not know  what
they are talking about Let me re-
mind such people of what our 1llus-
tricug departed leader, Pandit
Jawaharlal Nehru, sajd about such a
solution in this very House in the
Foreign Affairs’ Debate on 3rd Sep-
tember, 1963:

“So far as Kashmir 1s concerned,

the House knows very well that
legally and constitutionally Kash-
mir 1s completely a part of India

There 1s no doubt about it and no-
body can challenge :t but looking
at 1t from other points of view,
from practical points of view, 1l 1s
obvious that any change in Kash-
mir would have disastrous conse-
quences, disastrous for the people
of Kashmur, disastrous for India and
for Pakistan Therefore, it is no
good people telling us, as some
people do in some other countries,
that we must be generous about
Kashmir, generous at the cost of
whom? At the cost of the pevple
of Kashmir, at the cost of the peo-
ple of India? T 153 quie apsurd
Kashmir 1s a State 2f the Indian
Union, an autonomous State as othe’
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States and something more than
that and any attempt to alter this,
to change this situation woulq I
think, be very bad for us Ot
course, there are Ilimits to which
we can go In settling the question
and we went far enough, but, here
again, we cannot do anytlhing,
whatever the consequences. ‘Lhis
must be realised by all concerned
Some of our people, who are friends
in India, talk loosely as if kash-
mir could be put in a plate and
handed over to Pakistan Well, they
may do anything they llke but that
will be the death of India, ruin of
India and the rumn o¢f Kashmir
The whole attitude, if ou put it
that way, may mean that we may
also hand over a good deal of India
to Chma. Either the whole thing
goes to the other, aither you have
the mentality to fight and to pre-
serve your independence or Yyou
lose all strength and rely on others
and to please them you do this or
that. I do not think Indiy wil] be
worth living 1n 1if 1t loses that sense
of freedom and independence”

2799

After this, Mr. Vice-Chairman, I
wish to say a few words about the
efforts of people Lke Shn Jaya
Prakash Narayan and Sheikh Abdul-
lah, who are making efforts at acniev-
g Indo-Pak amity I wish well of
them; this 1s a very auspicious move
I am wholeheartedly for it but to drag
1n Kashmir in trymg to secure Indo-
Pak amuty 1s something that 1 thunk
13 unpardonable. To do that, Su, 1s
throwing the Constitution of India,
the whole constitutional apparatus of
the Government of India, the whole
Parliament, to the winds and the deci-
sion of the Indian nation fo the winds

That, I think, no patriotic Indian
should even consider. Therefmie, 1
am totally opposed to the efforts

which Sheikh Abdullah or, for that
matter, Shri Jaya Prakash Narajan
and his associates are making for
causing or bringing about a change
in the status of Kashmir to pilease
Pakistan That, I am sure, Mr, Vice-
Charrman, no single Indiag who is
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patriotic and who has any sensg of
reason can tolerate Therefore, I
wholeheartedly endorse the amerd-
ment which Shr1 G. 5 Pathak has
moved,

Surt AKBAR ALI KHAN (Andhra
Pradesh). Mr. Vice-Chairmaa, it 1s
the first occasion when we¢ are hav-
ing the debate on external attairs
without our dear and respected
leader, Pandit Jawahatial Nebru I
Join others 1in paying my humble and
respectful homage to his memory Tle
policy that he laid down as the archi-
tect of foreign policy 1n India, nay as
the architect of modern India 1s one
which 1s always substantially approv-
ed and appreciated by both Houses of
Parliament and by the country at
large Sir, every one s aware that in
the beginning there was great opposi-
tion from the Western countries,
particularly from the United States of
America, but as days passed, they also
came to recognise the utility and ad-
vantage of the non-alignment policy
and President Kennedy and President
Johnson on different occasions have
given expression to the view that the
stand that India had taken on the
basis of non-alignment and peaceful
co-existence was the right one So,
we have got that heritage ard 1 have
no doubt the present Government,
our Prime Minister and our new Ex-
ternal Affairs Minster, will fllow
that policy It 1s a big responsibility
that has fallen on Sardar Swaran
Singh I think the Prime Minister
has selected the right man for this
purpose and I assure him of the best
wishes of this House and the coun-
try which are always with him and
the Prime Mimster in the difficult
task ahead, to solve many matters
i regard to our foreign policy, our
relationg with foreign countiles and
particularly with Pakistan and China.
Sir, I would refer to Nagaland and
the efforts that are being made there.
I think 1t has been pending long and
as advocated just now bv the repre-
sentative of Nagaland. I have 1ull
sympathy with the effoits that are
being made to settle thig affair and
I do hope the sacrifice of the Tndian



!

2801 International

people and the people of DNagaland
will result m a very honouraole and
amicable settlement within the frame-
work of our Constitution with the
greatest liberty that could be given
to that area,

3 PMm.

Sir, notwithstanding several diffi-
culties I think there are certain moves
regarding China and Pakistan and I
consider that in a way they give some
hope in the future of better under-
standing with these two great neigh-
bours. Some information came
through the Ceylon Parliament where
1t was mentioned that the Colombo
proposals will be accepted although it
was not clearly approved by the
Chinese agency. But I hope ‘when
our Foreign Minister and the Prime
Minister meet Mrs. Banadaranaike In
Cairo they will further thrash out
the matter. 1 agree that ths should
be solved as a political problem and
not as a military problem as men-
tioned by Mr. Ramamurti, But 1 do
not agree to the extent that Mr.
Ramamurt; has gone. Mr Ramamurtyi
has said that we should inil:ate What
should be the initiative on behalf of
India? Is it not recognised by Mr.
Ramamurt: and his colleagues that
China 1s an aggressor? Still when
certain friendly countries came to
intercede and brought out certain
proposals notwithstanding certain
matters with which we did not agree,
we decided to accept those proposais
and there we stand. The moment the
Chinese Government will accept those
proposals they will not find India in
any way indifferent to negotiate and
settle this matter.

While referring to the non-align-
ment policy, Mr Ramamurt1i and
my friend, Mr Bhupesn Gupta, ac-
cused the present Government that
they were not following this pohiey
and they referred to the situation
in South East Asia, particularly m
Viet Nam and Laos. Well, I would
ask these hon Members, are we to
take cognisance only of outward
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interference or also the underground
and subterfuge interference?

SHrr C. D. PANDE (Uttar Pradesh):
Both are equal.

SHr1 AKBAR ALI KHAN: When
they say that we have not protested
against the Americans using force,
was 1t not the duty of these learned
friends also to say that we should
protest against the Chinese machina-
tions and their subterfuge activities
as well which has really made the
situation extremely bitter and to
counteract this position America 1s
also taking a certain measure?

A

St C. D PANDE: A welcome
nieasure,

Sur1 AKBAR ALI KHAN. If we
condemn America we also condemn
China for interfering in the local
affairs of these two countries and I
think the attitude that our Govern-
ment took 1n these {two matters—
whether 1t 1s Laos or whether 1t is
Viet Nam-—s perfeetly 1n keeping
with the declared policy of our res-
pected leader, Jawaharlal Nehru,
that 1s, to keep absolutely non-aligned
when both China and America are
trying to interfere We feel concern-

ed that there should be no inter-
ference neither Z*rom the United
States nor from China but we all

know—and I am sure the Foreign
Minister knows better than I do and
he will know more when he goes tc
Cawro—of the subtle activities of
China which are not confined to South
East Asia alone but are spread out to
Africa and other countries also. Sir,
when we went to Algeria for a con-
ference we found that mn many count

ries they have got their cells but
those countries, though officially non-
aligned were working for China in
such a way as to condemn all the
constructive activities that the Asian
and African friends were doing to
mprove the conditions of those
countries For instance, you know
that China has not only taken a very
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unreasonable stand against India but
even against a country like Russia
which had helped China to grow
economically, militarily and in all
possible ways. When Mr. Pathak said
that China has betrayed wus Mr.
Sen Gupta asked when he came to
know that. Well, the same could be
asked of Soviet Russia also. The
Soviet Union also did not fully realise
and recognise what China’s expan-
sionist policy is. We tried from 1948
onwards to Dbefriend China—and I
say quite rightly because she is a big
country and we should try to be-
friend her—and there was not a
gsingle occagion in the United Nations
when with as much as enthusiasm as
Soviet Russia and I should say with
even greater enthusiasm we did not
fight for the cause of China. We
thought that a big country like China
should be a member of the United
Nations. With all that cordiality that
our late Prime Minister and our
country showed, with all the cultural
delegations, if the Rulers of China—I
would not blame the Chinese people—
think that they can serve their
country and the world by violence and
by subterfuge activities, well, it is for
them, but we certainly condemn these
activities.

So far as the question of Pakistan
is concerned, Mr. Sengupta referred to
the question of refugees, 1 entirely
agree it is a humanitarian question. It
is a matter of shame and disgrace for
any country that the people of that
country should leave that country,
thinking that they may not get safety,
security and all the other amenities
which every citizen is entitled to in a
country and I want in the coming
negotiations between the two Home
Ministers or the Foreign Ministers,
this humanitarian question should be
given precedence and we should see
that such an atmosphere is created,
an environment is created, such cordi-
ality is brought about that the people
do not leave that country. Nobody
normally leaves one’s own mother-
land. If people go out of any country,
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1t is a great condemnation of the
policy of that country and government.
I agree with Mr. Sen Gupta that
minorities should be protected in
these days of democracy, although
Pakistan has no democracy, there is
going to be an election soon. Well,
we wish them best so far as demo-
cracy 1s concerned. Our good wishes
will be with the democratic forces
there., That is a different thing. But 1
want to bring this to the notice of the
Government that unless among the
people of the two countries cordial
relations are developed, it will be
very difficult to solve any big prob-
lem. So far as this is concerned, 1
entirely agree with the attempt of
Jayaprakashji to bring about cordia-
lity to the extent possible. I support
the view that there should be more
delegations coming from both count-
ries, especially from the Bengal side,
so that we may try to bring about
amity and good relations among the
people themselves,

Now, very recently we had a com-
munique, a joint statement, issued by
our President, Dr. Radhakrishnan,
and the President of the USSR and

Mr. Khruschev, 1 respectfully wel-
come and support that statement.
That has further strengthened the

relations between our country and the
Soviet Union. I do hope that in the
coming conference, which is a very
important conference from the point
of view of the Middle East, Asia and
Africa, the prestige that had been
built up by our late Prime Minister,
will be kept up in regard to matters
not only relating to us but also relat-
ing to Asia and Africa, that is, to see
that the people who are still under the
colonial regime are free and that no
new method of colonialism is fur-
thered, either economically or politi-
cally. I hope that the trust between
the non-aligned countries will grow
more and more in the interests of
world peace. I hope the interests of
economic and human development
will be further stirengthened at this
conference. Our Prime Minister goes
there with our best wishes and we do
hope that their efforts will succeed in
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bringing about more stability, world
peace and disarmament. |

Pror. A. R. WADIA (Nominated):
Mr.  Vice-Chairman, speaking on
foreign affairs is always a matter of
extreme delicacy, for even uncons-
ciously one may say something which
might offend a foreign nation with
which our Government and we, as a
people, would like to be on good
relations. It is on this ground that I
felt extremely unhappy when I listen-
ed to the tirade by my friend, Mr.
Bhupesh Gupta, against the com-
munique which was issued after the
Commonwealth Conference, It struck
me as a storm in the tea cup in a very
literal sense for the simple reason that
the communique expresses nothing but
the goodwill of the Prime Minister
of England, as a representative of all
the Commonwealth countries, that our
two countries—India and Pakistan—
should live in peace and harmony.
That is our wish. I am perfectly
certain it is the wish of the vast majo-
rity of Indians to live in peace with
Pakistan and I have no hesitation in
saying that it is also the wish of the
vast majority of Pakistanis to live in
peace with India. It was just an
expression of a simple, good wish.
Now, it seems to me that carrying on
an agitation against that type of com-
munique expressing a simple wish,
gives rise to the impression that we in
India do not want to live in peace
with Pakistan. I know there are
many Pakistanis who Dbelieve that
Indians do not want to live in peace
with Pakistan. It is false. But an
agitation of this type gives a false
colouring to a simple statement of
good wish on the part of the Prime
Minister of England and our own rep-
resentative. 1 think on the whole
they did their work very well and we
owe our thanks to them. |

So far as the policy of non-
alignment is concerned, it is too late
in the day to say anything against it.
We have accepted it for years and
years and I think on the whole it has
paid us very good dividends. We have
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had the benefit of the friendship of
both the bloes without suffering Trom
any of the disadvantages which would
have accrued if we had aligned our-
selves with one or the other bloc.
1 feel very grateful to the hon. Prime
Minister for having refreshed our
memory by quoting in the other House
from a very memorable speech of our
late Prime Minister Jawaharlal Nehru:

“We believe also that the great
cause of human progress cannot be
served through violence and hatred
and that it is only through friendly,
co-operative endeavour that the
problems of the world can be solv-
ed. Hence our hand of friendship
18 siretched to every nation and to
every people. We are in no camp
and in no military alliance. The
only camp we like to be in is the
camp of peace and goodwill which
would include as many countries
as possible.”

That is a sentiment to which every
man, to whatever nation he

may
belong, would very much like to
subscribe, because we have had

enough of wars. We have grown sick
of them and we want peace. 1 was
also very glad as I listened to the
speech of the hon. Minister of Exter-
nal Affairs when he said that he would
continue that policy of living in peace
without any likes or dislikes and be a
friend of every country and every
nation possible. I think it is a good
sentiment. But may I venture to
point out that, although we have
carried out the broad spirit of non-
alignment, we bave not lived up to it
cent per cent? I should like to mention
two small instances of that.

Take, for example, the case of
Taiwan. It is a small country which
can be swallowed up by China but
for the mighty assistance of America
that stands behind Taiwan. Now, let
us not forget that the leadership of
Taiwan was always very friendly to
India. Generalissimo Chiang-Kai-
Shek, when he had power in the
whole of China, raised his voice in
favour of Indian independence at a
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time when the powers that were hke
Sir Winston Churchill were not very
well 1inclined towards giving us free-
dom. He had done a lot and so did
his very gracious wife and I am per-
fectly certain that even today both of
them cherish the same kindly, friend-
ly feelings for India that they had in
their better days of glory. Now, I can
understand that in  the begmning,
when commumst China came 1nto
existence Ag a matter of fact, when
we had to recognise that a new China
had come into being, we might have
had a feeling that the recognition of
Taiwan would offend China. So, we
might have held back our hands That
1s why we said that we had nothing
to do with Tarwan, even though we
sit with Taiwan 1n the Securily Coun-
cu and 1n the General Assembly of the
United Nations. But things have
changed. China can no more pretend
to be our friend. In fact, China has
done 1ts level best to humiliate us, to
defeat us even and, therefore, we
ought not to have any such extra
sensibility as to what China would
say 1f we recognised Taiwan I think
the time has come for ug to do justice
to a small nation for this reason that
Taiwan in the few years that she has
been 1n existence as an independent
entity has been very prosperous, has
developed well, has meant well by us
and by the peaceful world generally.
1 do hope that our Foreign Minister
will give his close attention to this
problem and do good justice to Tai-
wan. The aother day in this House
there was a little commotion over a
book which was brought from Taiwan
by my friend, Mr. Dahyabhai Patel
It was argued that i1t was banned
and therefore Mr, Patel had no right
to bring it into India It was a very

mnocent book on agriculture Why
should 1t have been banned? Why
should there be a general ban that

anything published in Taiwan should
not be imported info India? It 1s an
unreasonable ban. If does no harm
to Taiwan but 1t does a lot of harm
to us if we are prevented from learn-
ing someth:ng from these books.

RAJYA SABHA ]

Situation 2808

Another small country to which 1
would like to refer 1s Israel. We have
recognised Israel but unfortunately
we have not given full diplomatic
representation to this wonderful
country of Israel I remember that
some years ago a colleague of mine
drew my attention to a little book on
Israel which showed what wonderful
progress Israel had made in the few
years that it had come into existence.
Israel drew the Jews not by its
wealth, not by its fertility, but merely
by the old historical ties, by the old
historical sentiment, and the Jews
have converted this arid land into a
garden, mnto a land of promise Since
that time Israel has progressed even
much more, and i1t has now come to
be recognised as a wonderful histori-
cal miracle that a few people scattered
over all the continents, speaking
different languages, should have been
drawn to their own homeland, revived
almost a dead language, made it 1nto
a living language, and used all the
mstruments of science and their intel-
lect and their wealth to create a fine
country., Israel 1s very friendly to
India I know that a number of
Indians have gone there from all
parties, and they have been welcomed
there, and they have learnt a good
deal from there. I know that it hurts
them a bit when they find that their
mmportance has not been fully recog-
nised. It came out as an ugly inci-
dent, I believe, last year when the
Israel; Consul ;n Bombay wanted to
celebrate the Israelr Independence
Day 1in Delhy, and he was prevented
from doing 1t It was rather an un-
gracious act on the part of our Gov-
ernment, It should not have been
done after all to a very small, friendly
country. They mean well by us and
we should mean well by them, Espe-
cially let us not forget the old histori-
cal ties between India and the Jewish
people. Let us not forget the small
but quite important community 1n 1ts
own way of white Jews which has
lived for hundreds of years in Cochin,

and we owe something to thewr
friendship. Therefore, I venture to
appeal to the hon. Minister of
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Foreign Affairs that he would take | came to know from the statement
a generous view and he would not | which he made that very sensitive
be cowed down by what a bigger | grounds have been covered during the

power might say or whom we might
offend if we gave due recognition to
small countries like Israel and Taiwan.

SHrt S. N. MISRA (Bihar): Mr.
Vice-Chairman, the new Minister of
External Affairs, I have no doubt, has
a very proud legacy, and as one or
two previous speakers pointed out, he
has a very difficult legacy at the same
time handed down by our great
leader, Pandit Jawaharlal Nehru,
whose every handiwork in every field,
whether internal or external, was a
piece of fine art which represented in
a way all the hardness of granite and
yet all the softness of the morning
fog.

[THE Vice-CHAIRMAN (SHRI AKBAR ALI |
Knan) in the Chair.] !

In describing the foreign policy
of our great leader, Pandit Jawaharlal
Nehru, and also in suggesting to the
new Foreign Minister what he has to
be careful about, I can perhaps do no
better than refer to what Byron has
said about a lady:

A ray the more,
A shade the less,
Would half impair, I
The nameless grace.

That is what the new Foreign Minis-
ter has always to bear in his mind.

But, Sir, the new Foreign Minister
does not require the sympathy of the
House in the sense that he is new to
the job, That he is not. He had been
initiated in this work earlier under
the leadership of our great Prime
Minister, and he has had the credit or
the reputation of having dealt with
some of the most difficult affairs and
negotiations earlier.

After having said that, I would like
to join other friends in expressing
high appreciation of the personal
efforts made by the new Foreign
Minister in strengthening our ties
with the neighbouring countiries We l

course of the discussions he has had
with the foreign Heads of Government
or the Foreign Ministers., And, there-
fore, we have every hope that the
first crust of the problem had been
broken and perhaps the road will be
easy for the solution of the problems
which have baffled us all these years.
But at the same time, I have to con-
fess to a feeling that our relationship
with these neighbouring countries is
bound to remain incomplete or at
least less than most intimate unless it
1s reinforced by more meaningful and
more fruitful economic relations, You
must have observed during the course
of the last two years that our trade
with some of these neighbouring
countries has considerably declined.
That situation has to be improved,
but that cannot be improved on the
basis of any economic calculus alone.
That has to be improved on the basis
of broader considerations of neigh-
bourliness and closer fraternity that
we have with these countries.

Then, Sir, what I would like to
deal with—and that would be the
main point on which I would like to
dwell at some length—is the last Com-
monwealth Conference which, as you
know, has evoked a good deal of con-
troversy in this country. Some hon.
friends have referred to certain aspect
of the last Commonwealth Prime
Ministers’ meeting; I would rather
not call it a conference because it is
incorrect in a way to call it so; they
have always avoided using the word
“conference” because they do not think
it is a formal body; it is therefore,
simply called the Prime Minister’s
meeting.

Certain other friends, as I was tel-
ling you, have referred to some of the
broad and popular issues associated
with the last Commonwealth Prime
Ministers’ meeting. But, what I want
to stress is that on deeper analysis,
the issues that arise out of the last
Commonwealth Prime Ministers’ meet-
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ing are not exclusively Indian issues.
They are issues which affect the Com-
monwezlth as a whole. Here probably
we would like to sound a note of war-
ning that if the trends which have
been set in motion by the last Prime
Minister’s meeting continued, then
they are bound to be ruinous to the
future of the Commonwealth, That
is the important point that has got to
be borne in mind. Therefore, to my
mind, the point for an objective en-
quiry is plainly this: whether or not
the new trends set in motion by the
last meeting of the Prime Ministers
were 1n keeping with the ethos of the
Commonwealth or the law of the being
of the Commonwealth. I would like
to point out in this connection, parti-
cularly, the three points which are
contained in the ‘communique’ of the
last Prime Ministers’ meeting. To my
mind, they indicate very clearly that
there is in motion a process for the
radical] transformation of the Com-
monwealth association. And these
three points are—

(i) The concept of a Common-

wealth Secretariat;

(ii) The inclusion of a reference
to an intra-Commonwealth
dispute to which my hon.
friend, Mr. Bhupesh Gupta,
referred at great length
yesterday, and

(iii) The concept that the Com-
monwealth countries could
play a role of laison
and use their good offices to

.~ settle disputes between mem-
ber nations.

On the face of it, Mr. Vice-Chairman,
it would appear as if they are very
innocuous. They are not. That is go-
ing to be my submission,

There are some other straws in the
wind which, if you collect together,
would clearly indicate which way the
wind is blowing. I would first like
to get out of my way those minor
indications. In this respect, what I
would like to mention is about the
Commonwealth Court of Appeal. That
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idea also seems to have been mooted
recently by some persons, and on
July 16, the Prime Minister of the
United Kingdom, in replying to a
question in the House of Commons,
said;

“l have often been attracted by
this idea myself, and this is a mat-
ter we shall pursue in correspon-
dence.”

Situation

This is with regard to the Common-
wealth Court of Appeal. And you will
remember, Mr., Vice-Chairman, that
earlier, in 1960, Senator Coorey of
Ceylon had put forward proposals
for a Commonwealth Court. Even this
year, the Prime Minister of Ceylon
mooted the idea of a Commonwealth
Conciliation Commission. At least,
that is what some reports say about
the Commonwealth Prime Ministers’

deliberations. Now, in view of this,
there seemg to be 3 definite idea to
institute a Commonwealth Court of

Appeal.

And further, there is also some talk
about the constitution of a Joint Mili-
tary Force for taking part in the U.N.
peace-keeping operations. A Cana-
dian proposal, we are told, was dis-
cussed at the last Prime Ministers’
meeting on this very subject, and
recently ‘The Times’ of London report-
ed that the Commonwealth Chiefs of
Staff were going to explore avenues
for giving formal shape to this idea.
Earlier, the British Prime Minister
had hinted in the House of Commons
in reply to a question by a Labour
Member that this subject also might
come up for consideration at the
Commonwealth Prime Ministers’ meet-
ing., So, we have another idea about
the institution of a Joint Military
Force—maybe only for taking part in
the TUnited Nations’ peace-keeping
operations.

Thirdly—s very small matter it
might seem but it is not—it was point-
ed out by Lord Attlee in the House of
Lords that it was for the first time in
the history of the Commonwealth that
it was mentioned as to who presided
over the Prime Ministers’ meeting. It
was never mentioned at any time
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earlier. You might think that it is
probably the host country which has
got the privilege of presiding over
the meeting. But it is a fact that it
was never mentioned earlier as t¢ who
presided over the Prime Ministers’
meeting. So, the custom was broken,

in regard to this also. \

Now, Mr. Vice-Chairman, 1 would
ask you to consider whether all these
do not indicate and add up to an
impression that the Commonwealth
is trying to acquire characteristics
which are not quite akin to it, to the
laws of its being, which are not quite
akin to the basic impulse or concep-
tion of the Commonwealth. Do they
not, in particular, indicate that this
“unorganised association” is acquiring
formal characteristics? And at this
rate, if we go on, probably, it would
acquire the features of a super-States
or of a bloc. That may be the appre-
hension. So, when I am criticising
this or discussing this, I am only
speaking from the higher plane of
what is in the interest of the Common-
wealth itself.

Then, Sir, 1 would like to say that
the most important evidence of its
deviating into a formal institution is
the decision to set up a Secretariat to
which 1 made a reference earlier. Sir,
the communique said that they—
meaning the Prime Ministers-—were
anxious for some permanent expres-
sion of their desire for clear, closer
and more informed understanding
between their Governments on the
many issues which engaged their
attention—mark the words ‘on the
many issues which engaged their
attention’—and for some continuing
machinery for this purpose. As you
know, Mr. Vice-Chairman, the British
Prime Minister pointed out that in the
past this idea was discussed so many
times and rejected out of hand. What
has happened during the year of grace
1964 that they have come down to
that idea and it is being given a
formal shape? Sir, when 1 told you
to mark the words ‘on the many issues
which engaged their attention’ I want
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ed to point out to the House that it is
not only cultural, technical, educa-
tional or any such matter which is
going to be the concern of this Secre-
tariat. Really, for these purposes
there are already other bodies in
existence. So, this Commonwealth
Secretariat is going to deal largely
with the political matters. I would
also like to point out that according to
this scheme, it is going to deal with
the preparations for the future meet-
ings of the Heads of Governments
Now, here also, Mr. Vice-Chairman,
probably you might think that it is a
very innocent idea, that this Secre-
tariat would prepare the ground for
the future meetings of the Prime
Ministers. But that does lead us to
the conclusion that the Commonwealth
Secretariat is going to prepare the
agenda for the Prime Ministers’ meet-
ings and is going to set the tone for
the Prime Ministers’ meetings. That
being so, I think it is going much too
far, which had not been imagined
earlier. ’

Tae VICE-CHAIRMAN (SHRI AKBAR
Arr KHaN): You have three minutes
more.

SHRI S.
minutes?

N. MISHRA: Only there

Tue VICE-CHAIRMAN (SHRI AKBAR
AL KHAN): You have been given 20
minutes.

Surr S. N. MISHRA: 1 was told
that T would get twenty minutes but
probably I have taken only ten min-
utes or so, Sir.

Tue VICE-CHAIRMAN (SHrr AKBAR
Arr KuaNn): Tt is noted here that you
began at 3.24.

Surr S. N. MISRA: You will please
be a little indulgent. I am on this
subject of the Commonwealth which
has engaged a good deal of attention
of the people of this country.

Here T would like to point to a very
significant statement of the Foreign
Minister of Nigeria, Mr. Jaja Wachuku,
who said after the meeting—
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“Nigeria feels very strongly that
the tmme has come for setting up a
Secretariat”

Mark the following, words and I
would like the hon Members to bear
them 1n thewr mind

‘The old idea of a Club, with
unwritten rules, 1s dead That 1m-
plies something too loose and

iformal ”

“The old 1dea of a Club with
unwritten rules 1s dead”—that 1s
what we object to

The representative of India, Mr
T. T Krishnamachari—it was prob-
ably in Delhi—made this statement

that this Commonwealth might be-
come a well-kmit body, if the gpirit
that dominated the latter part of the
meeting continued, was mantamed
Thug the stress now seems to be on
the Commonwealth being “well-knit"
as against 1ts present “loose-knit”
character And what did the main
architect of the present Common-
wealth say earlier’ By the main ar-
chitect, I mean, the great leader, Pt
Jawaharlal Nehru He always laid

stress on the informality and the
looseness of the Commonwealth
What he meant by Commonwealth

was “one or two meetings during the
course of a year and a few references
and consultations” That 1s what he
said 1in so many words during the
course of a debate Earlier also, 1n
1946, 1n a statement the Prime Minis-
ters had said that “a centralised
machinery would not be in the inte-
rest of the Commonwealth”

So, I would like to submut that, all
in all, this Secretariat is going to
come 1n the way of the normal func-
tioning of the Commonwealth count-
ries

And, therefore, I would strongly
recommend to the Government to
oppose thig 1dea even at this stage
Nothing much has been done with re-
gard to that And if the Govern-
ment says that having given further

-
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thought to this matter, they have
come to the conclusion that the insti-
tution of a Commonwealth Secreta-
riat 1s not in the interest of the Com-
monwealth 1tself, I think this would
waork  And, therefore, I would like
the Government to take this line

Now, Sir, since 1t geems that | have
already taken about 12-13 munutes of
my time or 14 minutes, I would like
to make only a brief reference with
1egard to the inclusion of the refer-
ence to an intra-Commonwealth dis-

pute Some hon friends, who pre-
ceded me, said that this reference
was, agaln, a very simple thing, 1t

was an expression of goodwill I say
1f 1t 1s an expression of goodwill, why
did they hold 1t back at the time of
the settlement of the Indus Waters
Dispute?” A great problem was solv-
ed at that time of the Indus Waters
Dispute  But no reference was made
to that at that time But at this time,
if they make areferenceto an intra-
Commonwealth dispute, I think 1t is
completely 1rrelevant The parties
were present there and nobody re-
quired to be told about it The world
had absolutely nothing to be told
about 1t, and so 1t was a completely
irrelevant reference If at this time
they made a reference to an improve-
ment in the situation, then with greater
justification they would refer to dete-
rioration mn relations in future Then
as g result of the newly found role of
haison many of these gentlemen
would come forward with their good
offices for mediating in this matter

So I wanted to mention about this
Commonwealth Conference at some
length only to point out about the
basic trends that seem to be at work

While I am on this subject, I would
like to say that it has disappointed
not only this country, but maybe,
many other democratic countries that
the raison d’etre of the Common-
wealth, as 1t was pointed out to us
earlier—the sharing in the common
ideals of democracy—has not been
fulfilled If that 1s so, there are
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dangerous signs in the field of values
also—not only in regard to the formal
characteristic to which I have point-
ed. The Commonwealth Prime Min-
isters’ meeting, in fact, maintained a
stony silence about the aggression
committed against a democratic coun~
try, an important member of the
Commonwealth. On the other hand,
they referred o the great significance
and importance of the aggressor
country, China. So this is another
dangerous sign so far as the future
of the Commonwealth is concerned.
But 1 must say that to some extent
this has been relieved by critical
references to Portugal and also ex-
pressions of sympathy and support to
Malaysia.

I would not now dwell on this sub-
ject any further but I would mention
one or two things briefly before I sit
down, ) I

Mr, Vice-Chairman, I would like to
come nearer home and say a few
words about the situation that we are
facing with regard to Kashmir and
Pakistan.

[Tue Depury CHAIRMAN in the Chair.]

I would like to warn the Government
that there are some mischievous and
sinister moves in certain quarters of
late. They seem to be mounting their
efforts to create an impression that if
we accommodate a little, adjust a
little, shrink a little, there would be
settlement and peace all round. That
is the impression that is being creat-
ed by certain quarters. This is reflect-
ed indirectly, as I tried to suggest in
the Commonwealth Prime Ministers’
Communique, and that is also reflect-
ed in a sense, in the goodwill mis-
sion which was recently conducted
by some of our eminent countrymen.
This has tended, Madam Deputy
Chairman, to encourage our opponents
to maintain rigid and inflexible pos-
tures and blur the justice and sound-
ness of our stand. Moreover, it has
slowly and steadily fostered the im-
pression that you have only to put a
little more pressure on India and the

[ 23 SEP.

1964 ] Situation 2818

settlement is there. I may not appear
as fine gs some hon, Members tried
to be. But this is the genera]l im-
pression that is being created by cer-
tain interested quarters. In view of
this I consider it eminently desirable
that the Government should not
show any excessive anxiety for nego-
tiation with those who continue to be
intransigent or impervious to reason.

It is no use speaking in the idioms
and styles of domestic life. T must
say, Madam Deputy Chairman, that it
did not impress me very much when
some time bYback our new Foreign
Minister said that the contribution of
this country at a certain conference
was going to be humble. Although
this humbleness is all very good, 1
want to suggest to him that the style
and idiom of domestic life should not
be carried on to the international
plane or into the negotiations with
regard to these countries.

Serr  AKBAR ALI KHAN: We
should say that it would be very
grand.

Sarr S. N. MISHRA: Humility is
different from humbleness, These are
the styles and idioms. They might be
exploited by certain countries in
different ways.

In this connection, Madam Deputy
Chairman, I would like to remind the
House that China still pretends—
that has to be borne in mind—to
maintain a posture of strength and
rigidity even while fighting on three
fronts. The hon. Member Mr. Sapru
said that we could not fight on so
many fronts. At one and the same
time we could not fight China, we
could not fight Pakistan and we
could not fight poverty. But what
is Ching doing at the present mo-
ment? China is fighting not only
against India, it is fighting against
Russia, mav be ideologically it is also
fighting against America, ideologically
mavbe. So China is fighting on three
fronts, in addition, it is fighting like
us on a further front, namely poverty.
If China ean afford to do that I have
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no doubt that the people of this coun-
try- can also afford to do that.
Therefore, let ug not demoralise our
people in this way. That is not good
for morale internally, or for prestige
externally.

So, I would like the hon, Minister
not to follow the line advocated by
some hon., Members. My concrete
suggestion would be that, so far as
China is concerned, let us wait for the
initiative to come from China, and
let there be no doubt in our mind
that China is not going to negotiate
unless she is compelled to think that
it is her national interest to negotiate.

Surt P. N. SAPRU: Do you want
cold war to continue?

SHRI S. N. MISHRA:Whatever the
case. The other party is not seeing
reason. I do not think that anything
that you say here is going to bring
them to senses. So it would be utter-
ly wrong to create an impression in
this country—and that I would like to
emphasise particularly—that a nego-
tiated settlement with China is within
reach. That is a very great mistake
that some of our countrymen are
committing. Madam, if we commit
that mistake, we would be creating
another artificial world about which
the late Pandit Jawaharlal Nehru, our
great Prime Minister spoke. And this

time the people are not going to
excuse us if we shut ourselves in
another artificial world. Then I

would also like .

Tge DEPUTY CHAIRMAN: Your
time ig over. You had asked for two
or three minutes only.

Surt 8. N. MISHRA: Only two
more minutes. I would like to remind
the House that China, even in this
situation, has claimed a million and
a half square kilometres of territory
from such a powerful -country as
Russia. Tt has not hesitated to do that.
I do not ask them to emulate China
but I would only like them to take
note of the present posture of China.
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|  So far as Pakistan is concerned, we
would like the best of relations to be
restored with that countiry, but we
must be very careful in our diplo-
macy with her at the same time. I
hope the Government realises that
the goodwill mission which was con-
ducted recently has not done much
good to us. In fact it might Thave
created some problems which we will

have to sort out a little later. You
know that these genuine men who
manned this delegation, say things

or make statements which have been
exploited in the past by the Pakistan
authorities for propaganda purposes
abroad and also in the forum of the
United Nations. 1 have no doubt that
the noble efforts they have made are
going to be exploited by the Pakistan
authorities. So, I would like, in this
view of the matter, that we must be
very careful in our diplomacy with
these countries. When our Foreign
Minister goes with the Prime Minis-
ter to the non-aligned Conference, I
would like him not only to take up
the issue of Chinese aggression which
this House probably unitedly demands
—and in the other House also the
demand was made by all sections of
the House—but he should also
attempt tfo put into some shape a
kind of a conciliation machinery and
a Standing Committee of the Foreign
Ministers which might meet once or
twice a year and report to their res-
pective Governments.

With these words, I thank you very
much for showing indulgence to me.

Tre DEPUTY CHAIRMAN: Shri
Sudhir Ghosh. Shri Sri Rama Reddy.
Shri T, S. Pattabiraman. Shri Jagat
Narain.

-
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the hon. Members who have given
such careful thought to the various
aspects of our foreign policy in
the course of this debate. If I
am right, depending as I do on my
memory, I think, for the first time,
in this august House, the debate on
foreign affairs has lasted for the
number of hours that it has lasted on
this occasion. 1 am also very happy
to say, if I may with all respect. that
the general level of debate has been
very high. Hon. Members have exa-
mined various aspects of our foreign
policy. They have commented upon

certain general and guidi princi-
ples that govern our relations with
other countries, and they have also

given wvaluable comments upon some
of the immediate problems of more
or less national interest in relation to
some of the other countries.

Madam, it is not my intention to go
over the entire ground which 1 ven-
tured to plass before this august
House in my opening speech. [
attempted to cover in the opening
speech, in a very objective manner,
the international situation, and also

the Government of India’s stand on
some of the more important prob-
lems that face the world today.
There is one aspect about which

there appears to be near unanimity
in this House; that is the policy of
non-alignment. 1 wish I could omit
the word ‘near’ in the expression
‘near unanimity’ that I used. and the
only discordant voice in this respect
was that of the distinguished Mem-
ber who spoke on Dbehalf of the
Swatantra Party. The way he had
started, when he tried to distinguish
the policy of non-alignment and
tried to say that contra non-align-
ment is not necessarily alignment, I
thought we had succeeded in winning
universal support for the policy of
non-alignment. But as has been
pointed out by some hon. Members,
he started well and 1 thought that he
was going to put forward some sug-
gestiong wherebyv this policy of non-
alipnment, without being abandoned,
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could be projected in a form which
might meef{ his yardstick also. But
unfortunately, he landed us again in
alignment. But the fact is he him-
self saw virtue in sticking to a2 policy
which, acco ding to his own concept,
could give us independence of action,
could give us the right to function in
our best intarests, uninhibited by
any pacts or understandings with
others, and that is really the essence
of a policy of non-alignment and I
wish he had stopped there and not
later on stated that we should enter
into alliances of a milifary character
or any other character with certain
other countries. 1 can well 3ppre-
ciate that a sense of that feeling, of
that type, can arise when one gets
worried and overwhelmed by some
immediate problems. But let us not
forget that immediate and pressing
problems even cannot be satisfactori-
ly tackled unless we stick to correct
policies. And the more I think of it
both in the short run as well as in
the long-term period, there is no
doubt in my mind that the policy of
non-alignment and peaceful co-
existence that our country has pur-
sued over the years under the inspir-
ing guidance of our leader Pandit
Jawaharlal Nehru, is the only cor-
rect policy, both from our national
point of view as also for preserving
peace in the world and for lowering

tensions, both of which are very
desirable objectives. In the pprsuit
of this policy, occasions can arise

when there might be seeming conflict,
there might be apparent difficulties,
when we loock to a problem that
might be immediately in our hands.
I am conscious of that fact and India
has had to face such situations on
many occasions. But it is a happy
thought that undeterred by certain
immediate difficulties or complica-
tions, India stuck to this policy ireso-
lutely and in retrospect one cap say
with confidence that the pursuit of
this policy has yielded rich divifends
both from the point of view of
national prestige as also from the
point of view of strengthening the

forces of peace in the world and on
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many occasions India’s voice did suc-
ceed in preventing the escalation of
conflicts and had prevented a confla-
gration which might have engulfed
the world and might have created
such a bad situation as would have
not only endangered peace amongst
the immediate disputants, but could
have really taken in its lap the entire
world. This, Madam, is something
about which we should be happy.

Let us not forget that 1t is not
merely a satisfaction that the world
is saved the rigours and pangs of th-
tragedy of armed conflicts, though
that by itself is a rewarding thought,
a rewarding thing, but it is more
real from our own point of view,
engaged as we are in this task of
advancing our couniry, economically,
engaged as we are in the mighty
task of raising the living standards
of our people. For us the preserva-
tion of peace, the prevention of war,
are not merely laudable objectives,
but in our own national interests, it

is very very necessary  that
there should be peace in
the world so that an under-

developed country like India may be
able to pursue s efforts for econo-
mic and industrial advancement and
may be able to raise the living
standard of our people. All of us,
and very much so, this House, Madam,
are conscious of the great and heavy
burdens we have to carry in this

development and progress of the
millions of people whom we have
the responsibility and the privilege

of serving. It is therefore of imme-
diate interest to us to see that there
is peace in the world and that armed
conflict is avoided so that the under-
developed countries might be able
to make progress and might be able
to serve their people and might be
able to meet some of the very pres-
sing demands of the millions of
people living in those areas, which is
possible only if there is progress in

the economic field. It is therefore
much more than the immediate
complication or immediate conflict

that we might even sometimes have
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mentally in our minds that we should
stick on to this policy of non-align-
ment and peaceful co-existence,

It is quite interesting that there is
criticism of a mild character of this
policy which, by and large, is accept-
ed by all sections of the House. And
if I may venture a suggestion, some
of these mild criticisms from ejther
side hawe the result of mutually can-
celling each other and we are left
with the hard core and the substance
of the proposition that there is
wlmost complete agreement that this
is the policy that we should pursue,

Yo - . e oae

Surt C. D. PANDE: The golden
mean is left. ’

SarpAR SWARAN SINGH Hon.
Members with their experience and
with their familiarity with the
. different pulls to which some of us
are liable, can fully appreciable the
direction in which these remarks of
mine are meant and I need not ela-
horate this further.

Some of these criticisms mutually
answer each other and one gets forti-
fied in the belief that the pursuit of
this policy appears to be the correct
thing. Maving said this, it came to
me as a matter of surprise that some
hon. Members should have thought
it fit to say that the policy appears to
be the correct one, but somehow or
other, in the implementation of this
policy we are lagging behind or that
we are not coming up to the critics’
or commentators’ expectations, I
was hoping really to find some con-
crete mention about where the imple-
mentation of that policy did yield
results which were not up to the
mark, My esteemed friend opposite,
Shri Bhupesh Gupta, started his com-
ment somewhat on those lines and
the points that he mentioned really

are important points which I can
separately answer; for instance, the
Commonwealth Prime Ministers’

Conference was mentioned by him.

There are one or two other points
| T
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also mentioned by him. One may
have a difference of opinion about
the outcome of the Commonwealth
Prime Minister’s Conference or one
or two other matters but I fail to see
the connection between the result of
the Conference or one or two other
matters and the policy of non-align-
'ment. Then he said that we should
pursue it more vigorously and he also
was good enough to assume the roie
of an examiner and he thought that my
paper would entitle me hardly to a
third class pass. This was his com-
ment. I have also examined answer
books. I do not know whether Mr.
Bhupesh Gupta has ever done so but
if one examines the answer books of
the examinees, one is supposed to
be very very impartial and we never
bring about our own predilections in
judging the answers that are given.
So, I would have gladly accepted
his verdict if he had really come for-
ward as a really independent exa-
miner but if the examiner himself
has prejudices, then howsoever good
may be the reply I can well imagine
that I will not get the number of
marks that I deserve. b

Sart C. D. PANDE: You deserve
seventy-five per cent.
SAarpAR SWARAN SINGH: 1 do

not know but it is some satisfactien
that he did not decide to actually
‘fail’ me. So, that again is something
which is good, Even if a prejudiced
examiner can give me pass marks,
then I am sure that an unprejudiced
examiner, when he sits down and
sees the answer paper with the dis-
passionate approach that normally an
examiner is expected to bring to bear

I am sure a few marks will be
ungrudgingly given. In this mat-
ter . . . H

Sart B. K. P, SINHA: In this case,
there is another aspect. The exami-
ner must possess superior knowledge
which the hon. Member in this case
does not. .
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SArRpAR  SWARAN SINGH: That,
1 should say, is a little controversial
ground because intellectually I have
no doubt that he has got that capa-
eity; only if he could bring about a
little more objectivity, then I am sure
the result would be somewhat differ-
ant.

. 1

It is true, and I am fully conscious
of the fact, that we have in this
House always had the great privilege
of hearing the exposition on inter-
natronal aspects from such a great
leader and such a great authority as
late Jawaharlal Nehru. For anyone
on this side, on these benches or on
the opposition benches or, if I may
add, almost anywhere in the world,

" 10 find a statesman, to find a leader

and to find a person of that inimit-
able charm that Jawaharlalji possess-
ed is something which we cannot
easily hope for. It is only once in
a generation that a person of
Jawaharlal’s stature is available in
any part of the world and all of us
have been accustomed to hear from
him extempore pronouncements .n
the most intricate of the world prob-
lems, He had lived with most of
ihose problems. He had shaped some
of those problems. He had the
unique opportunity of coming into
contact with the most diverse cross-
sections of opinions in the world, in

- GGovernment and outside the Govern-

ment, Even before he became the
Prime Minister, he threw light on
the international situation in the
Congress  sessions, elsewhere. In
fact, the policy that he gave to the
country after we became indepen-
dent was the continuation of his

philosophy and his thoughts which
really had been with him for twenty-
five or thirty years when he led the
country in the struggle for indepen-
dence against the British. Therefore,
for any man to pretend that any per-
son can express, with the same
lucidity, with the same earnestness
and with the same authority and
confidence, opinions on world issues
will be a futile task. It will be idle
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for any man to talk like that and
futile to pretend that, Therefore, if
that is the criticism and if that is
the basis on which 1 was given a
third class pass I plead that it will
never be my pretension that I can do
anything which might even come
remotely near that inimitable way
in which our late revered leader used
to put across these ideas. I have
myself watched him here, sometimes
sitting on these benches and some-
times even quietly watching from
behind the way that he expounded
these ideas and it was a pleasure
because there was vigour, there was
freshness of approach and in almost
every speech he broke new ground.
It is for the first time that we are
having this debate without that great
light which illumined some of the
darkest corners and which gave us
cheer even when there was depres-
sion all round. Let us, however, try
to adjust our minds to the hand
reality and the cruel reality that he
is no longer with us. We should,
therefore, try to get maximum gui-
dance and advantage from the guide
lines that he had chalked out for us
and try to steer a course which keeps
us well within the broad policies that
he had laid down and should try to
pursue them in the best possible
manner in our own national interest

and also in pursuit of the highest
ideals that always prompted late
Jawaharlal Nehru.

Surt S. N. MISHRA Madam
Deputy Chairman, I would like the
House to be clear on one point;

whether there can be an expression
like the “late Prime Minister”. Since
this may gain further currency, we

would rather like to make sure
about it. The point is whether the
Prime Minister can be dead. The

Prime Minister is never dead; a per-
son is dead so that this . . .

Tae DEPUTY CHAIRMAN: The
Foreign Minister is quite clear and
the House has understood what he
means. You may continue, Mr.
Swaran Singh.
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Sappar  SWARAN SINGH: I will
accept any amendment that the hon.
Member might suggest.

Syri BHUPESH GUPTA: (West
Bengal): You say late Shri Jawaharlal
Nehru.

SarpAR SWARAN SINGH: That is
what I thought 1 said and I would
request the Reporters 10 make correc-
tions accordingly.

Surt A. D. MAN! (Madhya Pra-
desh): On g point of information,
Bfadarn, wiien a person passes into AIs-
tory, the word ‘Mr. is dropped. ‘The
late Jawaharlal Nehru' is the proper
way.

Suri BHUPESH GUPTA: You just
say Jawaharlal Nehru. I think his-
torical figureg are mentioned that
wav. We do not say the late Mahat-
mg Gandhi,

Sarpar SWARAN SINGH: I thnk
that is the best. Wherever I have
used other forms, in the reporting it
could be like that.

" I was saying, Madam, that this sug-
"gestion that we should pursue this
policy Wigorously was put forward by
different sections with perhaps dif-
ferent emphasis on certain aspects. I
would not like to go into details but
I owe it to the House to explain
some points that have beep mention-
ed in this connection. The Common-
wealth Prime Ministers’ Conference
wag mentioned by hon. Members from
the Opposition benches and also by my
colleagues on this side. Ithought that
after the very detaileq statement
that our Prime Minister made on this
point there would be no room for any
further comment or controversy.
And we should not be unnecessarily
touchy about things and should not
read into the communique any con-
cept which is not really not there.
Our participation in the Common-
wealth Prime Ministers’
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was, I feel, quite effective. QOur re-
bresentative made a full and effective
contribution in the discussions in ac-
cordance with he policies and pro-
grammes of the Government of India.
In the review of the world situation,
for example, our Delegation stressed
the significance of developments in
the world situation in favour of peace,
the relaxation of tension between the
United States of America ang the
U.S.S.R, maintenance of world peace
and general and complete disarma-
ment as distinguished from the belli-
vose and aggressive attitude and acti-
vities of China, As references have
been made by some Prime Ministers
in the context of the latter to ten-
sions in South and South East Asia
ang the need for greater co-operation
and understanding beiween the coun-
{ries in South and South East Asia in--
¢luding India and Pakistan, the Indian
Finance Minister while pointing out
in the discussiong the importance of
maintaining the convention that inter-
Commonwealth differences should not
ba discussed stressed India’s neeg for
necessary defence preparedness 1o
contain the Chinese threat along
India’s broders. The Indian Delega-
tion fully supported measures to end
the apartheid policies of South Africa,
early liquidation of Portuguese colo-
nial domination in African territories,
speedy evolution of British colonial
territories to independence on the
basis of majority rule in Southern
Rhodesia as well as in other areas
like British GQuinea, On this question
the Leader of the Indian Delegation
Shri T. T. Krishnamachari, made a
very clear statement on his return to
India that the Indo-Pakistan differ-
ences were not discussed and that
Kashmir was not discussed. It has
beepn pointed out by some hon, Mem-
bers that some Press representative
from the Pakistan Delegation made a
statement to the Presg coming out of
the Conference rcom where he said
that Kashmir had been discussed and
that the Kashmir dispute wag going to
be included in the communique and
the objection that ig raised is that this
remained uncontradicted for three

Conference | p,,rc
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SHrI A. B. VAJPAYEE (Uttar Pra-
desh): That is a fact.

SaRDAR SWARAN SINGH: We must
remember that people who want to
use a forum for spreading incorrect
news can always choose either a
forum or a point of time which may
not be known to the other party.
Now it is not suggested that there wag
any Indian present in that gathering
who was familiar with what  was
happening inside and that he did) not
contradict ihis then and there. It is
hot as if this thing was saiq in the
Prerence of Shri T. T. Krishnamachari
or any member of the Delegation iand
that he failed to contradict that.
Now we are sitting here angd dis¢us-
sing and if someone from the Press
gallery or the visitors’ gallery gdoes
out and makes a statement and tries
to spread a rumour, I know it is ndt a
desirable thing and it should not be
done. And ag soon ag it is known it
should be contradicted and it will he
contradicted ag this was actually con-
tradicted. And it wag actually hot
included in the communique whlich
was issued later.

Strt BHUPESH GUPTA: It is not
merely the representative of Pakistan
who said that. The Public Relations
Officer whe was the spokesman of the
Commonwealth Conference—he is an
Engiishman—did it and after that the
other gentleman, Secretary to Presi-
dent Ayub Khan also did that. Two
of them did that. - : !

SRR C. D PANDE: Was Mr. Krish-
némachsari there then?

Surr A. D. MANI: If I may men-
tion, it had been stated in the Press
that an official of the Commonwealth
Relations Office made thig statement
that Kashmir wag discussed. What
was the Press Attache or the mem-
bers of the staff of the Indian High
Commission doing in London? It Iﬁs
not fair to say that they were not
wware, that thev were not familiar
with the proceedings of the Confer-
ence; especially when the Common-
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should correct any
may not be trye.

SARbAR SWARAN SINGH:
is a simple one. It is true that an mn-
correct statement of that nature which
in the very nature of the circums-
Stances ig g catchy one js likely to
Spread soon unless the other person
is present and is able to contradicet it
there and then if it is not to do any
mischief as in this case it hag created
mischief and we are facing the music
évery day, simply because this was
not contradicted within five or ten
minutes but that it took three hours
to contradict it. But let us view this
in its broper perspective and let us
not ignore the sheer mechanics of the
thing. 1f someone taking advantage
of the non-presence of the members
of the 1Indijan Delegation tries to
Spread something, what will happen?
You cap say that the Indian Delega-
tion’g representative should have gha-
dowed the Commonwealth spokesman
and also the Pakistap spokesman so
that whenever anyone of them makes

any statement he could then and there
say. ..

The point

SR NIREN GHOSH  (West Ben-
gal): He could have issueq g contra-
diction.

SARDAR  SWARAN SINGH: You
yourself say that the whole thing was
contradicteq within three hours. The
graveman of the charge is not that it
Was not contradicted but that it was
not contradicted within ten or fifteen
minutes; why it should have taken
three hours.

Surr A. B VAJPAYEE: The point
is the Indian Delegation could have
been in close contact with the mem-
bers of the Press, particularly the

Indian Press. They knew that Pak-
istan was out for carrying on propa-
ganda. .

Sarr BHUPESH GUPTA: The con-
tradiction could have been got through
the Commonwealth Relations Office
and - (Interruptions)
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Sarpar SWARAN SINGH: I have
followed the point and I have glready
attempted to answer it. The main
peint ig that the representative of our
Delegation should normally bas pre-
sent everywhere but most of us who
are familiar with conferences of this
nature

Tre DEPUTY CHAIRMAN: They
‘want to know why he was not pre-
sent. That is what they want to

Sarpar SWARAN SINGH: Actually
“*he statement was made at a particu-
Jar time. It can be asked, when 1
am speaking here why is not my Press
Attache present in the Centra] Hall
all the time because somebody can
make a statement that I am saying
this or that. It is a very desirable
thing that we should take every step
to see that any incorrect news spread
by others is scotched at the very be-
ginning. That is the essence of the
charge. Now we cannot prevent
others from making incorrect state-
ments. We should definitely take
steps to scotch it as early as possible
In this case some mischief was done
before it could be scotched, but let
us not really warp our judgment and
try to build up an image. Merely
because some pressman was not there
or some other representative wag not
there when another man chose to
make an incorrect statement you
should not say that there is any basic
departure from our policy. It is not
that lack of vigilance, for which chis
point should be raised again and
again, Shortly after, the whole thing
had been clarified in a very clear
statement that had been made by the
Prime Minister. Now, Madam, in
substance it hag been well established
that bilateral disputes between two
members of the Commonwealth should
not be discussed. 'The Finance Min-
ister, who was the leader of the Indian
Delegation, had magde the position
absolutely clear and thig position was
accepted. It is a fact that it was not
discussed and let us not try to ham-
mer it again and again. Let us not
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things which do not exist therein and,
it 1 may add, let us not weaken our
stand by trying to give an interpre-
tation to it when the authors of the
communique themselves say that it is
not meant really to convey an impres-
sion that Kashmir wags discussed there.
It is admitted on all hands thai it was
not discussed. Let wus, at the same
time  remember that in all these con-
ferences there is a little distinction
between discussion ang reference.
For instance, the Prime Minister or
the leader of the delegation of any
country in his speech on the world
situation or other jsituation can raise
many points, just as India did raise
many points. Now, al] the pointg that
are raised in a speech do not become
itemg for discussion.

Surt A. D. MANI: They do.
Sarpar SWARAN SINGH: They do
not. ~ - - - - -

Surr A. D. MANI: Once a matter is
raised in 5 discussion, it is an item,

Sarpar SWARAN SINGH: When a
person is speaking there he can al-
ways say that this is indirectly or
directly relateq to an item on the
agenda. In the general speeches many
points are said which cannot be
strictly in accordance with the items
on the agenda. These things are men-
tioned, just as India mentioned many
things, which may not all be concern-
ing the items on the agenda. Simi-
larly other Prime Ministers mention-
ed many things, which dig not come
within the purview of the agenda and
it is only the items on the agenda that
2re considered.

Sawr BHUPESH GUPTA: Did Ayub
Khan raise Kashmir?

SarpAR SWARAN SINGH: Please.
T did not at all interrupt you when
you spoke, although you gave me
third class marks never did I inter-
rupt you. Madam, what I am urging
is that the point has been amply met
and clarified that bilateral disputes

try to reag Iin the communique all ! a2re outside the purview of the dis-
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cussion. We have clarifieq our posi-
tion. Now, I would venture to submit
to hon. Members, who may differ
Irom ug on many scores, that in a
matter like this let us not, by raising
these arguments, weaken our stand.
Let us not try by implication to allow
¢ven a suspicion to creep in that we
have ever placed an interpretation on
the course or the trend of these dis-
cussions or on the communique as
having acquiesced in either the dis-
cussion of Kashmir or even a remote
mentior of it. If we have made our
position absolutely clear on that
1ssue, we should not place that cons-
truction now. We should not, there-
fore, go on hammering a point be-
cause by doing that we are weaken-
ing our stand and not strengthening
1t. Let us be quite clear on that issue
ar.d let us bury this controversy for
all time to come. Madam. I am sorry
I have taken a little more time on
this issue than I wished to do. Now,
I will rapidly mention some of the
sther points that have been referred
to by hon. members.

I am extremely grateful to all sec-
tions of the House which have noted
with satisfaction the efforts that were
made to establish direct contact with
our neighbouring countries. 1 shall
be quite frank that I myself was not
gquite sure that the results that vould
flow from these visits would be as
encouraging as they have turned out
to be. Our relations with these coun-
tries have alway: been friendly, but
for some time with some of these
countries we did not have very direct
snd intimate touch. I think it has
been a very useiul experience and
the resulls have been quite encourag-
ing. B ad

Now, with reg.14 tc two coiuntriesv
namely, Burma and Ceylon, some
mention has bee1 made. I would like
j0 give very briefly my uppreciation
of the situation. Now, in regard to
Burma I have :ome bac< fully con-
s inced that the policies that are being
pursued are non-discrim:natory. If
they have taken sny aclion for socia-
Misetion of trade whether it is an
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Indian shop or a Pakistani shop or a
Burmese shop or a Chinege shop,
every shop has been ireated in the
same manner. There is no discrimi-
L.tion based on .he naiivuziity of the
owner of any shop, Secondly, I have
assurance from the highest Jevel that
those Indians or, in fact, those fore-
igners who woulg like to stay on in
Burma and would like to play their
role in the new social order they are
trying to establish, would be most
welcome. In fact I would like to re-
call the sentences that are contained
in the joint communique that was
issued. It is clearly mentioned that
the Burmese Government would wel-
come particularly the working class
and they would like them to remain
there and function there under nor-
mal circumstances I was assured
that they woulq hav. noi only assu-
rance of safety ™ut also equality of
ireatment in every way. Sometimes
we may be overwheimed by people
who may have berier mreans or who
may be well off, kut even in Burma
I think 90 per cent of the people there
are of the workioy class. There are
a large number of families who own
land and who are working on land.
There are several others who are of
he working class category. And it
might interest you to know that their
inierpretation of the  expression
‘working class’ is not so restricted as
that of some of my friends opposite.
For instance, General Ne Win, Presi-
dent of Burma in one of his remarks
is reported to have said that he also
iz g member of the working class.
So, it is not that narrow interpreta-
tion which some of us are likely %o
put on this expression ‘working
class’. Now, I am tfully conscious of
the fact that there are some difficul-
ties which are being experienced by
those who are leaving Burma.

It wag agreed that we should appre-
ciate each other’s difficulties in this
respect and should try to devise a for-
mula which should take note of the
mutual difficulties of the two coun-
tries in the matter of exchange and
should also take note of the difficul-
ties which might be experienced by
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individuals. So, steps will be taken
at the official level to find out a satis-
tactory way of dealing with this pro-
blem.

In Ceylon I hag the opportunity of
meeting and discussing this question
of Stateless persons, persons of Indian
origin, who have not yet got the
Ceylonese citizenship. I hope that the
House ig fully aware that a very vast
majority of these persons are ip the
plantations. They are workers. They
have been there for long years and
they have played a very important
role in the economic development of
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Ceylon, and they are very useful
members of the Ceylonese life. They
are by and large not unwelcome peo-
ple. We can sometimes get an exag-
gerated notion of the state of affairs
by reading certain press reports.
There are many many difficulties,
there are many complexities in the
situation, and some sort of corres-
pondence and discussion has been go-
ing on between India and Ceylon for
quite some time. It 1s India’s earn-
est desire to see the view-point of
Ceylon in this respect, to trv to
understang what are their difficulties;
I am sure that the Government of
Ceylon also is moved by similar con-
sideration, and at the next meeting of
the two Prime Ministers when Her
Excellency the Prime Minister of
Ceylon would be coming to Delhi dur-
ing the fourth week of October, this
matter will be discussed further in a
spirit of mutual understanding and
the difficulties faced by either coun-
try, and a solution which might be
eguitable and honourable, which
might be acceptable to the two coun-
fries ang which would also be broadly
acceptable to the persons concerned,
should be evolved. That is the only
way how we can {ry to settle things
of this nature where 1two countries
are involved, and let us therefore try
to create 5 proper atmosphere of
understanding and cordiality so that
the meeting of the two Prime Minis-
ters scheduleq to take place during

the fourth week of October might
yield fruitful results.
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Hon. Members have gaid many
things about the forthcoming Non-
aligned Conference. There is general
support for India’s participation in an
effective manner in the forthcoming
Non-aligned Conference. As I gaid
yesterday, it is a source of great satis-
faction for us to remember that the
number of non-aligned countries has
over the year increased, and g very
large number of countries would be
participating in the forthcoming Non-
aligned Conference to be held in
Cairo. The support that the House
has unanimously given ang the many
points that have been urgeq will be
kept in view when we participate in
the Canferance. There can hs a temn-
tation to raise points that might con-
cern us immediately. That is under-
standable. But in conferences where
such a large number of countries
attend, we have to give greater atten-
tion to bigger issues of international
peace and understanding, and there
will be many occasiong both inside
the conference room and outside the
conference room where many other
issues would be discussed informally.
Opportunity would be taken of the
presence of the Heads of States and
Heads of Governments of many coun-
tries to exchange views on many
important international issues even of
a bilateral character, and this will be
a useful opportunity when not only
we can concenirate on the items of
the agenda which are very important
and which are very far-reaching, but

! we have to give a real content to this

concept of non-alignment and we
have to give a good look at the vari-
ous stresses and strains that have
developed so that non-alignment may
emerge as a force which might be the
guiding principle notwithstanding the
various complications or the stresses
and strains that might be generated
in view of the constantly changing
international situation.

About China many hon. Members
have made suggestions. I am parti-
cularly unhappy that Mr. Ramamurti
from the opposition benches in his
speech, which in parts I must say was
admirable, tried to create an impres-
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sion that while dealing with China
we are adopting a posture or that we
are taking a line which has created
a misunderstanding in the minds of
certain Afro-Asian countries. It ig a
pity that Mr., Ramamurti should have
entertained that feeling. I cannot
help him if this has caused a feeling
in his mind or in the mind of, some
of the microscopic minority that he
represents in the country, but we aré
in touch with the Afro-Asian 'coun-
tries and we are in touch even with
the authors of the Colombo Proposals
and' I think that there is no doubt left
in the minds of these per~
sons all of whom are not like-minded
with us—~you know who are the
members of these Colombo Powers
who evolved these proposals—and it is
felt that India has gone to the tarth-
est limit to accept the Colombo Pro-
posals. The last move which was
initiated by late Jawaharlal] Nehru
that he was prepared to go to the
negotiating table if the Chinese with-
drew their posts from the demilitar-
ised zone was a concessjon which, if I
may add, is a concession in partial
modification even of the Colomho
Proposals which had envisaged the
¢stablishment of an equal number of
posts by both sides. At any rate that
was the stand which we took. In spite
.of all that, for any person to say,
much less for any Indian to say that
India is adopting an attitude
is not conciliatory or is intransigent
is to say the least not justified at all
and he should not really iry to put

that onus on us. Now, we have
SPM. yaken a number of initiatives.
If Mr Ramamurti has the confid-
ence of the Chinese Government may
I ask him what initiative the Chinese
have taken in this respect? If they
have taken none, then the onug iS
cast upon them to take the initiative.
(Interruptions.) It is not always for
me to take the initiative. We rhave
’mken all the initiative, and let ys be
auite clear in our mind thaihthe
honour and integritv of our countrvy
is a very, very dear thing to us and,
no matter what happens, we cannot
compromise on that issue, (Interrup-
tions.) T would ar»~-1 to hon ~m-

which
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bers, from whatever political parties
they might come, that on this issue
let us try to hold on (Interrup-
tions)

An. Hox. MEMBER: Mr. Ramamurti
is a leftist Communist.

Tur DEPUTY CHATRMAN: Let the
Minister finish

SarpAR SWARAN SINGH: Whether
he is a leftist or rightist or centrist
Communist, he is an Indian ang he is
a patriot. And I appeal {o his sense
of patriotism that on these issues we
should take a view which does not
embarrass us. May I remind him and
certain other critics that their reaction
1s rather viclent it something is said
in relation to another country by peo-
ple whom they do not like? Now,
there can be really no strong reaction
in such a thing and I am conscious of
the fact that the Government’s stand
is not weakened by these pulls. 1 am
not one of those who are worried
whether all these have come from Mr.
Ramamurti or from others in relation
to Pakistan. Our policy in this res-
pect is clear. I would appeal to them
to revolve in their minds, not in the
heat of controversy, not because of
the temptation to score a debating
point, as to what they are doing is in
the national interest or not. 1 am
sure that when they give dispassion-
ate thought in a calm moment, they
will agree with me that on issues like
this we should adopt an attitude
which should be above our party con-
siderations and should have the nat-
ional interest. It is also, T venture to
add, in the overall international in-
terest that we should not adopt an at-
titude which unnecessarily embarras-
ses us, although I want to make it
absolutely clear that our stand will
not be weakened by these pulls. whe-
ther thy are in one or the other dir-
ection. That does not meap that our
effort to strive for finding a satisfac-
torv solution will not continue. Even
Mr. Vajpavee has said that the
Chinese people are our friend- as
people in other countries. There
should be a feeling of friendship bet-
ween countries. There are these
differences in which we feel that
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[Sardar Swaran Singh] |
€hina 1s very much in the wrong and i
therefore we have to safeguard our
national prestige,

In relation to Pakistan, I have not
got much to add to what I have al-
ready saiud It 1s our earnest desire
to develop firiendly relations so that
the people of the two countries might
be able to live 1n a  friendly and
neighbourly atmosphere Unfor-
sunately, we have not succeeded In
our endeavours to develop the type
of relationship that we have always
been striving for ever after indepen-
dence We wall continue to follow
the policy of setting, whatever may
be the irritants  between the two
countries whatever may be the
points of difference between the
two countries, by peaceful means I |
know that this 1s a task which is not
very easy but Indo-Pakistan amity 1s
such a desirable objective that the
undertaking of even the difficult task
which 1equires all the patience to
straighten out the complications that
have arisen and the striving for a
settlement of whatever may be the
points of difference, will continue to
be the guiding principal of our policy

The House may recal] that in the
course of my talks with the Foreign
Minuster of Pakistan I had made an
offer that Indig 1s prepared to enter
mtao a No-War Pact We have to
remember that on many  occasions
Pakistan has been trying to point
India as 3 country which is arming
itself and 1t 15 made out as iIf we
have any aggressive designs against
anybody Sometimes I feel amused
when such 1nsinua ions are made. ]
We have no design against any coun- |
try Our relations with most of our |

I

neighbours are so cordial and friend-
Jy Even for Pakistan, when we had
made this sincere offer that we were
prepared to enter into a No-War Pact

and we were prepared to settle all !
our differences, whatever they might (
be, by peaceful means, well, that

should really be a complete answer. |
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But any suggestion or insinuation that
India 1s trying to strengthen herseif
io do harm to any country 18 com-
pletely untrue Well, that 1s a neces-
sity and that is g responsibility which
we cannot shirk because we have al-
ready suffered when the Chinese
aggression iook place. Therefore, jt is
very necessary that internally we
should be strong economically and
to the best of our capacity, mulitarily
so that we might be ablg to defend
our country But that any country
should have the slightest  suspicionr
about our attitude 15 something which
1s wholly unjustified and  which s
not called for and not warranted by
the circumstances

Madam there are several pomnts to
whiech I wish 1 could devote some
time But in the brief reply that I
have made, I have ventured to
touch upon some of the points that
have been raised 1 am grateful to
the hon Members who have generally
supported the policy that is  being
pursued by the Government Thank
you

Surr P RAMAMURTI: Madam
Deputy Chairman, I think the hon
Minister while referring to me un-

fortunately said—I am not now
considering his suggestion to me
about my behaviour and all that—

but what I am distressed to find was
that he said, “if he 1s in the confi-
dence of the Chinese Government”
I take exception to that sentence
because whatever proposals I made,
whatever suggestions I threw ou,
they were as a result of my assess-
ment of the situation and they were
in the best interests of the country
(Interruptions) You may not agree
with 1t, you are entitled to have 8

difference of opinion At least
there must be a certain amount of
respect when I make any sugges-
tion—you may agree (Interrup-

tiong).

Tee DEPUTY CHAIRMAN., Let
him Speak. 1
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AN HonN. MEMBER: He
be allowed to speak.

should

SaroaR  SWARAN SINGH: I
will clarify it. '

Tue DEPUTY CHAIRMAN:
him finish it first.

Surr P. RAMAMURTI: Therefore,
when I made the suggestion, 1 felt it
to be in the best interests of our
country. I made it very clear that
we were the sufferers there, that we
have got to take some initiative. I

Let

did not say that we should do this
or that. What I said was, “You
should take some initiative, we
should ourselves take some initia-

tive without loss of prestige.” That is
my reading of the gsituation. You
might disagree with it. But you
should not insinuate, the Minister
should not in any way insinuate. That
1s all.

SARDAR SWARAN SINGH:
Madam, I only like to clarify because
1 am the last person to leave any
impression in the mind of any hon.
Member which might hurt him per-
sponally. I would recall that the hen.
Member had said that just as we are
prepared to enter into negotiations
with Pakistan without any  pre-
conditions we should be willing to
start  negotiations  without
conditions

Surr P. RAMAMURTI: 1 did not
say that. I R A
SARDAR SWARAN SINGH: I  see.
Then I am glad that he is not sug-
gesting that we should enter into
talks with China without the fulfil-
ment of certain conditions. Naw
that is a minor matter and 1 am glad
that you have clarified it because
that was the impression in my mind.
On the other thing, I would like to
clarify that I do not want to sug-
gest and T do not mean to suggest
that he was in the confidence of the
Chinese in the factual sense. What
I meant was that according to his
assessment of the situation, if as a
result of his assessment of the

pre- !
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Chinese position, if he can put for-
ward his idea that this will be-
acceptable to the Chinese, then per-
haps that might be of some help to-
many other countries who are striv-
ing to do certain things.

Surt BHUPESH GUPTA: Perhaps
the hon. Minister had no time to-
touch some of the points raised by
us. With regard to the situation in
Vietnam, I  should like to know
from the hon. Minister as to why the
Government is not agreeable to the
suggestion that the Internatjonal
Control Commission should go into.
the allegations that have been made
against Americans and others for
violating the Geneva Agreement, as
I pointed out, under its Article 12; it
is quite within the ambit of the
International Control Commission to

- -

SWARAN SINGH:

SARDAR
Madam, I will answer that very
briefly. The International Control

Commission is a creature of certain
agreements. 1 will broadly call it a
statute of nations, and it functions
under those conditions. Now what-
ever comes within the purview of
those agreements and according to-
the clauses of those agreements will
be a matter which will be gone
into by the International Control
Commission. So it is not for me to
give an interpretation as to whether
a particular allegation or a parti-
cular complaint that is put forward
before the Commission by one party
or the other is within the purview
of the International Control Commis-
sion or not. I have no doubt in my
mind that undaunted by the conflict
of views on this issue, the Interna-
tional Control Commission will conti-
nue to function in a very dispassion-
ate manner, and whatever comes
within its purview, it will certainly
go into it and express its opinion in

accordance with the proved facts:
when they come to light. .
Surr S. N. MISHRA: The hon.

Minister has not said anything about
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[Sardar Swaran Singh]
the objection to the establishment of
a Commonwealth Secretariat. Would
he kindly say something about that?

SarpaR SWARAN SINGH: The
Commonwealth Secretariat is a mat-~
ter which was discussed and I would
be quite frank that the African
countries particularly were very
much in support of having some sort
of Secretariat.

Surt BHUPESH GUPTA: Some.

Sarpar SWARAN SINGH: Really
a large number of them. That is the
position. We are in a very, very
preliminary stage. At official level
some discussion will take place as to
what should be the nature of that
Secretariat. But I would like to
clarify our own position that we will
not like any  Secretariat to func-
tion 1n any manner which might
create a type of situation which was
feared by my esteemed colleague,
Shri Mishra. It will not function in
any way either to provide any guide
lines or any such thing in relation to
this Mr. Mishra also expressed the
fear that it might emerge as a bloc.
We will see that the Secretariat, if
and when it is set up, does not create
a situation about which fears have
been expressed, We are quite clear
in our mind that this is an informal
association, a loose-knit Common-
wealth, and any attempt to formalise
really be,
in the long run, even in the interest

- of the cohesion in the Commonwealth.

So we have taken note of
points that were urged and if
when any structure
Commonwealth Secretariat emerges,
we will keep in view the very
valuable points that have been urged.

Tre DEPUTY CHAIRMAN: I shall
first put the amendments to the vote.

the
and
of the

" The question is:

2. “That at {he end of the Motion
the following be added, namely:—

‘

and  having considered the
same_ this House is of opinion
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that all effective steps should be

taken by  Government to end,
without any further delay, the
cold war with Pakistan in the

interests of both India and Pakis-
tan’.”

The motion was negatived.

Teg DEPUTY CHAIRMAN: The
question is:

3. “That at the end of the Mo-
tion the following be added,
namely: — .

‘and having  considered the
same, this House is of opinion
that Government hag absolutely
no positive policy in regard to
China, the aggressors, and re-
grets that no effective steps
have yet been taken to recover
the areas foreibly occupied by
Chinese forces.”

The motion was negatived.

Tue DEPUTY CHAIRMAN: The
question is:

4. “That at the end of the
Motion, the following be  added,
namely: —

‘and having  considered the

same, this House regrets that on
account of the present foreign
policy of Government India
is fast losing the friendship of
Asian countries’.”

The motion was negatived.

Tee DEPUTY CHAIRMAN:
question is:

The

5. “That at the end of the Motion,
the following be added, namely:—

‘and having  considered the
same, this House deplores and
repudiates the reference U
India-Pakistan relations in the
communique issued at the end o
the recently held Commonwealth
Premiers’ Conference’.”

The motion was negatived,
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Tue DEPUTY CHAIRMAN The
question 1s

6 “That at the end of the Motion,
the following be added, namely —

and having considered the
same this House 1s of opimon
that certain public statements of
the Indian representative, the
Minister of Finance, in London
on the occasion of the Common-
weal.h Premiers’ Conference
marked a clear departure from
the position the late Prime Minis-
ter used to take on such occa-
stons and have lowered the
prestige of India wm the eyes of
the worid'” T

The motion was negatived.

Tuc DEPUTY CHAIRMAN  The
question 1s

7 ‘That at the end of the Motion,
the following be added, namely —

‘and having considered the
same, this House records its dis-
appomntment and concern at the
failure of Guvernment to con-
demn the US wviolations of the
sovereignty of the Democratic Re-
public of Vietnam and, in parti-
cular the strafing by the US
bombers of the territories of that
Republic’” ‘»

The mouaon was negatiwed,

fue DFPUTY CHAIRMAN The
question 1<

8 “Tha at the end of the Motion,
the following be added, namely —

considered ithe
same this House 1s of opinion
that Government should have
taken a firm stand aganst the
deployment of the units of the
U S Seventh Fleet against the
Democratic Republic of Vietnam
thereby enlarging the area of
confliect’ 1in that region’”

‘and having

The motion was negatwed.
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Tue DEPUTY CHAIRMAN The
question 1s

Situation

9 ‘That at the end of the Motion,
the following be added, namely —

‘and having  considered the
same, this House regrets that
Governmeni have not taken ade-
quate note of the recent move-
ments of the US Seventh Fleet,
including atomic submarines in
Sou h East Asia and the Fleet’s
entry into the Indian Ocean’”

The motion was negatwed.

Tue DEPUTY CHAIRMAN, The
question 1s N

10 “That at the end of the Motion,
the following be added, namely —

‘and having considered the
same, this House notes with con-
cern the failure of Government
to raise objection to the use of
Karachi Port by the units of the
Seventh Fleet as well as the use
of Japanese Ports by US sub-
marines equipped with  nuclear

LY

weapons
The motion was negatwed.

Tae DEPUTY CHAIRMAN The

question 1s°

11 “That at the end of the Motion,
the followmng be added namely —

‘and having considered the
same, this House notes with con-
cern the present policy of Gov-
ernment in support of Malaysia
and, m particular 1ts failure to
protest agamnst the  mulitary
operations of the British and
New Zealand armed forces in
Malaysia’”

The motion was negatiwed.

Tue DEPUTY CHAIRMAN The
question 1s

12 “That at the end of the Motion,
the following be added namely —
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‘and having considered  the
same, this House deplores the

statements of the Finance Minis-
ter, made during his recent visit

to Malaya s support of
Malaysia’”’

The motion was negatwed.

Tue DEPUTY CHAIRMAN  The

question 1s

“That at the end of the Motion,
namely —

13
the following be added,
‘and having considered the
game, thig House 1S of opinion
: that Government’s policy  with
regard to Malaysia should be
revised to bring it n lne with
India’s basic policy of anfi-
colonialism and opposition to such
military alliances as SEATO™"

The motion Was negatived.
Tae DEPUTY CHAIRMAN  The
question 1s°

14 “That at the end of the Motion,
the following be added, namely —

‘and having considered the
same, this House notes with per-
turbations that India’s stand 1n
world affairs in favour of peace
and aganst imperahism and colo-

malism 1s being weakened  on
account of certan acts of
the

commission and omission on
part of the present Govern-

[ 1]

ment’.
The motion wWas negatiwed.

Tee DEPUTY CHAIRMAN  The

question 18

15 “That at the end of the Motion,
the following be added, namely —

‘and having  considered the
same, this House 18 of opinion
that Government should reite-
rate that the status of Jammu
and Kashmir as an integral part
of the Indian Umion s not nego-
tiable under any circumstnees’ ”

The motion was negatwed
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Tue DEPUTY CHAIRMAN The
question 1s

16 “That at \he end of the Motion,

the following be added, namely —

‘and having considered the
same this House 1s of opmion
that the voice of India should be
powerfully raised 1n support of
the defence of 1ndependence and
sovereignty of Cuba and against
the US moves and actions direc-
ted agamnst that country’”

The motion was negatiwed

Tae DEPUTY CHAIRMAN The
question 1s

17 “That at the end of the Motion,
the following be added, namely —

the
opinion
Control

‘and having considered
same, this House 1S of
that the International
Commussion under the Geneva
Agreement, 1954 ~on  Vietnam
should be called upon by Gov-
ernment to probe 1nto the viola-
tions of the Geneva Agreement
and other 1nternational commit-
menis by the USA’”

The motion was negatived

Tue DEPUTY CHAIRMAN The

uestion 18

18 “That at the end of the Motion,
the following be added namely —

‘and having considered the
same, this House 1s of opmion
that any delay m the ICC -
vestigating 1nto the violationg of
the Geneva Agreement by the
USA armeq forces in fraught
with serious dangers to the cause
of peace and security of that re-
gion as well as to the implemen-
tation of the Geneva Agreement
on Vietnam’”

The motion was negatwed.
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Tue DEPUTY CHAIRMAN- The
question is:

19. “Tha. at the end of the Motion,
the following be added namely:—

‘and having considered the
same, this House is of opinion
that Government should take a
firm stand against the British
Government for its support to
the mili.ary actions  against
Cyprus’.”

The motion was negatived. ‘

THe DEPUTY CHAIRMAN:
question is:

The

20. “That at the end of the Motion,
the following be added namely:—

‘and having considered the
same, this House is of opinion
that Government should take

all diplomatic and political steps
so that the Governments of the
U.S.A. and Britain are obliged to
stop all supplies of weapons to
South Africa and  economjcally

(R3]

boycott that country’.

The motion was negutived.

Tar DEPUTY CHAIRMAN: The
question is:

21, “That at the end of the Motion,
the following be added, namely:—

‘and having considered the
same thig House is of opinion that
Government should raise its
voice in favour of withdrawal of
all foreign troops and  foreign
military personnel from the

rn

Congo'.

The motion was negatived.

Tue DEPUTY CHAIRMAN:
question is:

22. “That at the end of the Motion,
the following be added, namely:—

‘and having considered the
same, this House notes with re-
gret the failure on the part of
Government to correctely appraise

The
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the stand of Indonesia, against
the formation of Malaysia as a
place d’ arms for Western

im-
perialism’.”
The motion was negatived. '
Tue DEPUTY CHAIRMAN: The

question is:

23. “That at the end of the Motion,
the following be added, namely:—

‘and having considereq the
same, this House is of the view
that Indias involvement 1n any
manner in support of Malaysia
would seriously compraomise
India’s position and encourage
the aggressive moves of the
SEATO.”

The motion was megatived.

Tue DEPUTY CHAIRMAN:
question is:

The

24, “That at the end of the Motion,
the following be added namely:—

‘and having considered the
same, this House regrets that.the
Indian  representatives should
have agreed to the setting up of
a Commonwealth Secretariat’.”

The motion was negatived,

Tue DEPUTY CHAIRMAN:
question is:

The

25, “That at the end of the Motion,
the following be added namely:—

‘and having considered the
same, this House notes with dis-
appointment that the Indian re-
presentative did not take the
initiative in championing the
cause of the African peoples at
the Commonwealth Prime Minis-

(N1}

ters’ Conference’.
The motion was negatived.

Tue DEPUTY CHAIRMAN: The

question is:
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26. “That at the end of the Motion,
the following be added, namely: —

- r

‘and having considered the
same, this House is of opinion
" that effective s.eps should be
taken by Government to ensure
that the Government of Burma
treats Indian nationals who may
be resident there or forced to
leave the country, with that consi-
deration for human rights which

international opinion expects
from a member of the United
Nations’.”

The motion was negatived.

Tue DEPUTY CHAIRMAN:
question is:

The

27. “That at the end of the Motion,
the following be added, namely:—

‘and having considereq the
same, this House is of opinion
that no further talks should 'be
initiated at the official level with

the Government of Pakistan as
long as Pakistan maintains its
persistent  hostility towards
India’.”

The motion was negatived,

THe DEPUTY CHAIRMAN: The

question is:

28. “That at the end of the Mo.ion,
the following be added. namely:—

‘and having considered the
same, this House is of opinion
that the Government of India

should take active steps to pro-
mote among the members of the
U.N. an amicable settlement ot
the present dispute between
Malaysia and Indonesia  which
will take no'‘e of the just as-
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pirations of Malaysia for main-
taining itg territorial integrity’.”
The motion was negatived.

Tue DEPUTY CHAIRMAN:
question is:

The

29. “That at .he end of the Motion,
the following be added, namely:—

considered the
House ig of opinion
should take

diplomatic
German De-

‘and having
same, this
that Government
steps to accord full
recognition to the

'

mocratic Republic’.

The motion wds negatived.

Tue DEPUTY CHAIRMAN:
now put the Motion,
moved by Shri G. S. Pathak.
ques ion is:

I shall
as amended, to
The

1. “That at the end of the Motion,
the following be added, namely:—

‘and having considered the
same, this House approves of
the said policy’.”

The motion was adopted.
Tz DEPUTY CHAIRMAN: I shall

now put the Motion, as amended, to
the vote. The question is: ’

“That the present international
situation and the policy of the
Government of India in relation
thereto be taken into consideration,
and having considered the same,
this House approves of the said

L)

policy’.

The motion was adopted.

Tux DEPUTY CHAIRMAN: The
House stands adjourned till 11 am.
tomorrow,

The House adjourned at
sixteen minutes past five of
the clock til] eleven of the
clock on Thursday, the 24th
Sep‘emb'er 1964,
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